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BEFORE HON’BLE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
Original Application No. 111 of 2024
IN THE MATTER OF:

Ramesh Kumar ... Applicant

M/s. Haryana Organic
[a unit of Globus Spirit Limited] & Ors.

... Respondents
ACTION TAKEN REPORT ON BEHALF OF MJ/S
HARYANA ORGANIC IN COMPLIANCE OF ORDER
DATED 25 OCTOBER 2024

MOST RESPECTFULLY SHOWETH:

1. It is respectfully submitted that the present Action Taken
Report [“ATR”] is being filed in compliance with
Paragraph 114 of the Hon’ble Tribunal’s Judgment dated
25.09.2024 (uploaded on 25.10.2024) [“Judgment”],
wherein the Respondent No. 1 was directed to file an ATR
within one (1) month of the Judgment. It is respectfully
submitted that the Respondent No. 1 was served with a copy

of the Judgment by the Registry of the Hon’ble Tribunal
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only on 08.11.2024, and hence, was required to file the

present ATR within 08.12.2024.

It is respectfully submitted that the Respondent No. 1
humbly seeks a condonation of delay of forty (40) days in
filing the present ATR. It is submitted that the aforesaid
delay has been occasioned on account of the fact that in
order to ensure that the Respondent No. 1 places its
compliance with the directions contained in this Hon'ble
Tribunal’s Judgment in the manner contemplated therein,
the Respondent No. 1 has been required to collate
significant data and documentation. Further, it is submitted
the delay also took place as the Respondent No. 1 was
engaged in undertaking the requisite steps to ensure that it
is comprehensively in compliance with the Judgment of this

Hon’ble Tribunal.

It is respectfully submitted that the accompanying Reply
filed by the Respondent No. 1 in the present proceedings

may kindly be read as a part and parcel of the present ATR.

It is respectfully submitted that it is the constant endeavour

of the Respondent No. 1 to ensure its absolute compliance
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with all applicable instructions, notifications, guidelines,
regulations, circulars, and the like, as issued by the
concerned statutory authorities, i.e., the Ministry of
Environmental, Forests, and Climate Change, the Central
Pollution Control Board, and the Haryana State Pollution
Control Board [“MoEF”, “CPCB”, and “HSPCB”
respectively], along with the relevant provisions of the
applicable legislation, including inter alia the Water
[Prevention and Control of Pollution] Act, 1974 [“Water
Act” and “relevant environmental standards”,

respectively].

Accordingly, it is submitted that the Respondent No. 1 has
taken all requisite steps to ensure that it ensures its
compliance with the steps directed to be undertaken by this
Hon’ble Tribunal vide the Judgment, with respect to the
Respondent No. 1’s Unit that is located at 4 KM, Chulkana
Road, Samalkha, District — Panipat, Haryana — 132101

[“Unit”].

It is respectfully submitted that for the sake of transparency

and convenience, the following table details the Respondent
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No. 1’s compliance with the directions of this Hon’ble

Tribunal:

SL.

NO.

OBSERVATIONS/
DIRECTIONS OF
THIS HON’BLE
TRIBUNAL
(AS CONTAINED IN

THE JUDGMENT)

COMPLIANCE ON PART OF

THE RESPONDENT NO. 1

Paragraphs 26 — 28 of
the Judgment:

This Hon’ble Tribunal
the

directed Haryana

Water Resources
(Conservation,

Regulation &
Management) Authority
[“HWRA”] to dispose
the Respondent No. 1’s
dated

application

19.06.2022 for

The Respondent No. 1 has taken all
requisite steps to ensure that it had
the requisite permission from the
HWRA for

the purposes of

groundwater  abstraction, and

accordingly, filed its application
dated 19.06.2022 for renewal of
for

permission groundwater

abstraction as soon as the
previously obtained NOC expired.
However, the same has not been
and this

acted upon till date,

Hon’ble Tribunal has directed the




127

abstraction of ground

water.

HWRA to act upon the said
application within three (3) months.
While this Hon’ble Tribunal has not
obligated the Respondent No. 1 to
act on the aforesaid, in consonance
with the Respondent No. 1’s
relentless pursuit of compliance
with the relevant environmental
standards, the Respondent No. 1
sought information from the
HSPCB regarding compliance with
this Hon’ble Tribunal’s directive.
The Respondent No. 1 has been
informed by the HSPCB that it has
written to the HWRA on
04.11.2024, requesting the HWRA
to dispose of the Respondent No. 1's
application dated 19.06.2022 within
three (3) months from the date of
receipt of the letter dated
04.11.2024. A copy of the letter

dated 04.11.2024 sent by the
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HSPCB to the HWRA is annexed
hereto and marked as Annexure —

1.

Paragraph 44 of the
Judgment:

This Hon’ble Tribunal
directed the Unit to
collate and maintain

logbooks regularly for

sludge generation,
management and
disposal, and ash
disposal. Further, this

Hon’ble Tribunal also

directed the Respondent

No. 1 to maintain

logbooks for Multi -

Effect Evaporator
[“MEE”] feed, MEE
Concentrate, process
condensate, and Effluent

Treatment Plant [“ETP”]

As detailed in the accompanying
Reply, the Respondent No. 1 has
consistently ensured that it has
maintained its logbooks in the
manner contemplated under the
relevant environmental standards,
including its Consent to Operate
[“CTO"].
Further, since 01.06.2024, the
Respondent No. 1 has maintained
daily

logbooks  for  sludge

generation and  management.
Admittedly, the Respondent No. 1
has also maintained detailed
logbooks with respect to the ash
disposal of the Unit’s 25 and 10
TPH boilers, in compliance with
this Hon’ble Tribunal’s directions.

Further, since 01.09.2024, the

10
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energy  consumption.

Further, this Hon’ble
Tribunal also directed the
Respondent No. 1 to
conduct an ETP
adequacy and mass

balance study.

Respondent No. 1 has also
maintained detailed daily logbooks
for spent wash, MEE Feed, and
process condensate, which is in
Hon’ble

compliance with this

Tribunal’s  directions in  the
Judgment.

In addition to the above, the
Respondent No. 1 is also annexing
its daily logbooks with respect to
the Condensate Polishing Unit
[“CPU”] and Sewage Treatment
Plan [“STP”] as well as for energy
consumption, to demonstrate its
relevant

compliance with the

environmental standards.
Additionally, it is also important to
consider that a mass balance study
had already been undertaken prior
to filing of the CTO application by

the Respondent No. 1, and the same

was relied on by the HSPCB to

11
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grant the CTO to the Respondent in
September 2023. The said mass
balance study was also approved
and relied upon by Vasantdada
Sugar Institute, Pune [*“VSI”] in
undertaking its CPU adequacy
analysis, the contents of which have
also been accepted unconditionally
by this Hon’ble Tribunal.

A copy of the logbooks for sludge
generation and management, spent
wash, MEE Feed, process
condensate, ash disposal, and for
the Unit’s CPU and STP is annexed

hereto and marked as Annexure — 2

(Colly). A copy of the mass balance
study conducted for the Respondent
No. 1’s ETP is annexed hereto and

marked as Annexure — 3.

Paragraph 46 of the

Judgment:

It is respectfully submitted that the
Respondent No. 1 has the provision

of a pre - installed online

12
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This Hon’ble Tribunal

directed the online

analyzer monitoring
system to monitor pH,
COD, BOD, TSS at the
outlet of treated water to
be connected to the

CPCB & HSPCB’s

portal.

monitoring system to monitor pH,
COD, BOD and TSS. However, as
this Hon’ble Tribunal found the
same not to be connected to the
CPCB and HSPCB’s portal, the
Respondent No. 1 wrote to the
Regional Officer, Panipat, HSPCB
on 23.11.2024, requesting the
HSPCB to grant the Respondent
No. 1 permission to connect their
pre — installed online monitoring
system to the HSPCB and CPCB’s
portal. A copy of the Respondent
No. 1’s letter dated 23.11.2024 is

annexed hereto and marked as

Annexure — 4.

Paragraphs 46 and 47
of the Judgment:

This Hon’ble Tribunal
directed the Respondent
No. 1 to

ensure

compliance  with all

It is respectfully submitted that the
Respondent No. 1 is in compliance
with all directions provided by VSI
with respect to the STP and CPU.
With

respect to the STP, the

suggestions provided by VSI

13
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recommendations
provided by VSI with
respect to the STP and

CPU.

through their adequacy report were
noted and found to have been
rectified by VSI itself during VSI’s
site visit on 16.08.2024. The same
was provided to the Respondent No.
1 through VSI’s report dated
28.08.2024, in which VSI found
that all recommendations made
with respect to the STP had been
complied with by the Respondent
No. 1. It is pertinent to note that the
aforesaid report dated 28.08.2024
had also been filed before this
Hon’ble Tribunal along with their
reply.

With respect to the CPU adequacy
report, the Respondent No. 1 has
ensured that it inter alia maintains
proper housekeeping in the
distillery, CPU, and Boiler sections,
and has diligently maintained

logbooks for all aspects mentioned

14
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in the adequacy report (all of which
has been submitted before this
Hon’ble  Tribunal  with  the
accompanying Reply and are being
again filed with the present ATR).
Additionally, the Respondent No. 1
has also ensured that its raw
material and ETP samples are
checked regularly by NABL
accredited laboratories, and a report
for the same is annexed along with
this ATR. In addition to the report
submitted before this Hon’ble
Tribunal, the Respondent No. 1 has
also conducted another sample test
in November 2024, the report for
which is yet to be received. The
Respondent No. 1 undertakes to
submit the same report as and when
directed by this Hon’ble Tribunal.
Further, the Respondent No. 1 is

also attaching the daily logbooks

15
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maintained for freshwater
consumption and recycled water
usage, indicating that the
Respondent No. 1 is in compliance
with the directions provided by
VSI. A training session has also
been conducted by the Respondent
No. 1 for its CPU plant operators,
and the Respondent No. 1 has also
commenced work with respect to
paining the CPU tanks, and
labelling them with  names,
dimensions and capacity, and the
same is expected to be completed
within two (2) months. Thus, the
Respondent No. 1 is in complete
compliance with the
recommendations made by VSI.

A copy of VSI’s report dated
28.08.2024 is annexed hereto as

Annexure — 5. A copy of a report

indicating an examination of the

16
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raw material and ETP samples by a
NABL accredited laboratory, daily
loghooks indicating  freshwater
consumption and recycled water
usage, photographs of painting, and
training report dated 14.11.2024 is
annexed hereto and marked as

Annexure — 6 (Colly).

Paragraph 49 of the
Judgment:

The Respondent No. 1 is
required to ensure that
the environmental data
display board and spiral /
scaffold type ladder to 25
TPH Boiler is provided

at the earliest.

The Respondent No. 1 has taken all
steps to ensure that an
environmental data display board
has been installed at the Unit, along
with a CPU Flow Chart, explaining
the process of distillation through
the CPU in detail. Further, the
Respondent No. 1 has also ensured
that a spiral — type ladder is attached
to the 25 TPH Boiler to ensure
compliance with the directions of
this Hon’ble Tribunal as well as to
ensure the safety of all the

employees at the Unit. A copy of

17
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photographs indicating the
installation of an environmental
data display board, and installation
of spiral — type ladder is annexed

hereto and marked as Annexure — 7

(Colly).

Paragraphs 52 — 56 of
the Judgment:

This Hon’ble Tribunal
has directed the
Respondent No. 1 to
collate and submit data
with regard to usage of
treated sewage  for
horticulture, gardening
and development of
green belt, throughout
the year in the 5.52 acres

of land allocated to

Globus.

The Respondent No. 1 ensures that

the treated sewage is used
extensively throughout its Unit for
the development of the green belt. A
copy of a diagram demonstrating
how the treated sewage from the
STP is utilized for the purposes of
development of green belt, and
photographs demonstrating the
usage of sprinklers for the
development of the green belt is
annexed hereto and marked as

Annexure — 8 (Colly).

Paragraph 72 of the

Judgment:

It is respectfully submitted that the

Respondent No. 1 undertook to

18
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This Hon’ble Tribunal
directed the Respondent
No. 1 to proceed with the
installation of a 30 TPH
Biomass / Rice husk /
agro waste fired boiler,
and replace the 10 TPH
Boiler, in order to control
particulate emissions

within the statutory limit

of 50 mg/Nm.

install the 30 TPH boiler, solely as a
pre — condition to the expansion of
the Respondent No. 1’s distillery
from the capacity of 100 KLD to
205 KLD, as is evident from the
MoEF’s report dated 10.02.2023.
However, it is pertinent to mention
that the Respondent No. 1 has not
currently undertaken the expansion
to the stipulated 205 KL and is
currently operating at a capacity of
140 KLD, as per the Consent to
Operate dated 20.09.2023. As the
Respondent No. 1 has not currently
undertaken the expansion allowed
by the MoEF, it is submitted that the
condition  precedent for the
installation of the 30 TPH boiler has
not arisen. Further, it is also
important to note that the Boilers

are currently operating on Parali

(Biomass) fuel, ensuring that the

19
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Boilers at the Unit are in exhaustive
compliance of the relevant
environmental standards.

A copy of the MoEF’s report dated
10.02.2023 and the Respondent No.

1’s Consent to Operate is annexed

hereto and marked as Annexure — 9

(Colly).

Paragraphs 80 — 83 of
the Judgment:

This Hon’ble Tribunal
has directed the
Respondent No. 1 to take
steps to maintain and
obtain copies of log
books regarding

generation, removal and
disposal of boiler ash and
record of supply of boiler
ash to brick
manufacturers for brick

manufacturing from

It is respectfully submitted that the
Respondent No. 1 has ensured that
It maintains detailed daily records
of ash generation with regard to
both the 25 TPH Boiler as well as
the 10 TPH Boiler, and the same has
already been annexed above. The
Respondent No. 1 has further, in
compliance with the directions of
this Hon’ble Tribunal, also entered
into a fresh agreement for ash
removal for the 25 and 17 TPH
that are effective from

Boiler,

01.04.2024 to 31.03.2025. While

20
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Bhanwala Cooperative
L/C Society Limited.
The Respondent No. 1
has also been directed to
obtain copies of the
agreements with land
owners entered into from
Bhanwala Cooperative
L/C Society Limited for
dumping of ash for the
purposes of land filing.
Further, please also take
steps to renew the
agreement with
Bhanwala as the same is
valid till

only

31.03.2024.

there were pre — existing oral
arrangements between Bhanwala
Cooperative L/C Society Limited
and the relevant farmers for the
disposal of ash, a fresh Boiler Ash
was also

Disposal Agreement

entered into between Bhanwala
Cooperative L/C Society Limited
(now named as Bhanwala Transport
Company) and a landowner,
effective from 01.04.2024 to
31.03.2025. It is also important to
note that the ash generated from the
above Boilers is biodegradable,
unlike ash generated from other
Industrial Units that operate on
coal. The Respondent No. 1 has

also ensured that it regularly
maintains data with regard to ash
generation and disposal, and the
same has been undertaken from

September 2024 onwards, and

21
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ensures that effectively all of the ash
generated are disposed of by
Bhanwala Co - operative L/C
Society Limited.

A copy of the fresh agreement
entered into with Bhanwala
Cooperative L/C Society Limited is
annexed hereto and marked as

Annexure — 10. A copy of the

Boiler Ash Disposal Agreement
entered into between Bhanwala
Transport Company and Suresh
(landowner) is annexed hereto and

marked as Annexure — 11. A copy

of the ash disposal process as well
as daily gate receipts for disposal of
ash are annexed hereto and marked

as Annexure — 12 (Colly).

Paragraph 96 of the
Judgment:
This Hon’ble Tribunal

has directed the

The Respondent No. 1 is in
compliance with all EC conditions
and regularly submits reports to the

relevant authorities. The

22
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Respondent No. 1 to
ensurethat all EC
conditions are followed,
and to ensure uploading
of annual environmental
Six-

statement and

monthly report.

Respondent No. 1 has already

submitted their environmental
statement report dated 28.09.2024
for the period April 2023 — March
2024, along their environmental
clearance application on

31.05.2024. Further, the
Respondent No. 1 has also ensured
that it undertakes the filing of its six
— monthly report diligently, and
accordingly, on 26.11.2024, the
Half — Yearly Compliance Report
for April 2024 — September 2024,
was also submitted to the CPCB.

A copy of the environmental
statement report dated 28.09.2024,
environmental clearance
application on 31.05.2024, and Half
— Yearly Compliance Report (April
2024 - September 2024) dated
26.11.2024 is annexed hereto and

marked as Annexure — 13 (Colly).

23
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For the reasons stated above, it is respectfully submitted that
this Hon’ble Tribunal finds the Respondent No. 1 to be in
compliance with the directions issued vide the Judgment,
including the direction for the present ATR to be filed before

this Hon'ble Tribunal.

It is respectfully submitted that Respondent No. 1 reserves
the right to amend, modify, or add to this ATR for the sake
of proper adjudication of this case and in the interests of

justice.

The Respondent No. 1 also craves leave of this Hon’ble
Tribunal to produce, refer to, rely upon and adduce further

documents in support of this ATR, if the need arises.

24
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AN17£§URE -1 28

—

— HARYANA STATE POLLUTION CONTROL BOARD

S SCO No.55, SECTOR-25, HUDA, PANIPAT
Ph. - (0180) 2672037, Telefax - 2664951, E-mail: hspcbropri@gmail.com
' ‘No.HSPCB/PR/2024/ | S=24f Dated U | [202 Y
To .
The Chairman, )
Haryana Water Resources (Conservation, Regulation & Management) Authority
Panchkula.
Sub: Regarding dispos.al of application No. BWRA/IND/R/2022/197 dated 19.06.2022 as per

Hon’ble NGT order dated 25.09.2024 in O.A. No. 111 of 2024 titled as Ramesh Kumar
Vs. Haryana Organics ( A unit of Globus Spirits Limited).

Ref. Hon’ble NGT order dated 25.09.2024 in O.A. No. 111 of 2024

In this connection, pleasc find enclosed herewith Hon’ble NGT order dated 25.09.2024 in
O.A. No.111/2024 titled as Ramesh Kumar Vs. Haryana Organics ( A unit of Globus Spirits Limited).
Hon’ble NGT vide order dated 25.09.2024 has dirccted at para no. 28 that ‘HWRA is directed 10 look into the
matier and dispose of the application dated 19.06.2022 for permission pending with it expeditiously
preferably within three months from the date of receipt of a copy of this (if not already disposed of) '

In view of the above it is requested to disposc of the application dated 19.06.2022 preferably
within thrce months from the date of receipt of a copy of this (if not already disposed of) and submit the

status to this office.

DA/ Hon’ble NGT order dated 25.09.2024

" bobs

Regional  Officer
Panipat Region

8



ANNEXURH 72 (COLLY)
e Spent Wash M3 MEE Feed M3 MEE Out M3 Process Condensate M3
01-Nov-2024 425.04 293.63 4.8 294.43
02-Nov-2024 633.12 435.52 6.96 434.56
03-Nov-2024 636.48 . 438.21 6.24 438.37
04-Nov-2024 636.72 438.77 12.96 432.61
05-Nov-2024 356.88 248.88 20.64 235.44
06-Nov-2024 345,12 241.28 8.16 240.72
07-Nov-2024 365.52 255.55 7.44 256.11
08-Nov-2024 383.04 261.47 12.96 250.51
(09-Nov-2024 546.72 376.77 11.04 371.73
[10-Nov-2024 644.64 440.36 12 431.36
[11-Nov-2024 650.88 445.60 11.76 437.84
[12-Nov-2024 644.88 442.52 10.32 437.20
13-Nov-2024 636.48 437.01 8.88 433.33
14-Nov-2024 618.96 425.49 7.2 423.89
15-Nov-2024 675.6 410.36 8.4 407.96
16-Nov-2024 635.04 437.23 10.56 433.07
17-Nov-2024 678.24 412.74 5.76 413.78
18-Nov-2024 527.28 364.75 5.52 366.43
19-Nov-2024 647.76 395.26 10.56 392.30
20-Nov-2024 618.72 427.73 5.28 430.45
21-Nov-2024 651.6 444.09 9.12 436.97
22-Nov-2024 637.2 438.30 16.32 427.98
23-Nov-2024 620.64 424.04 17.04 410.00
24-Nov-2024 386.16 265.59 18.96 250.63
25-Nov-2024 570.24 392.36 18.24 368.52
26-Nov-2024 670.32 460.82 12.72 438.10
27-Nov-2024 649.68 447.18 11.28 429.50
28-Nov-2024 620.16 427.51 15.6 405.11
29-Nov-2024 583.68 403.10 9.12 386.78
30-Nov-2024 670.32 462.42 7.92 439.50

29
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Date Spent Wash M3 MEE Feed M3~ |  MEE Out M3 Process Condensate o
01-Dec-2024 671.52 463.63 9.6 M:;:‘?B
02-Dec-2024 629.28 428.91 7.92 __""""""—4-1-;—55-
03-Dec-2024 667.44 458.86 7.2 429:66
04-Dec-2024 672.24 459.12 13.44 423.63
05-Dec-2024 635.52 435.15 11.76 41939
06-Dec-2024 657.6 451.17 10.08 __-3-56_65
07-Dec-2024 605.76 416.12 11.76 399,16
08-Dec-2024 621.6 427.29 16.08 405.61
09-Dec-2024 528.48 364.37 12.96 345]?
10-Dec-2024 640.56 440.98 16.32 418.26
11-Dec-2024 644.88 444.32 14.4 423.12
12-Dec-2024 588 406.04 13.92 384.92
13-Dec-2024 643.44 44414 17.76 418.78
14-Dec-2024 657.6 454.17 18.96 427.21
15-Dec-2024 648.72 442.13 12.72 427.41
16-Dec-2024 658.8 452.98 15.6 431.38
17-Dec-2024 665.52 454.55 21.36 430.19
18-Dec-2024 639.6 437.93 21.12 412.81
19-Dec-2024 386.64 267.52 8.4 253.52
20-Dec-2024 180 127.40 10.32 111.08
21-Dec-2024 20.16 19.11 3.36 9.35
22-Dec-2024 151.44 108.78 4.32 97.66
23-Dec-2024 314.88 220.32 4.56 208.56
24-Dec-2024 336.72 235.57 4.08 223.89
25-Dec-2024 648 447.64 4.56 435.08
26-Dec-2024 675.84 460.57 4.08 434.49
27-Dec-2024 666.96 458.53 9.12 427.41
28-Dec-2024 678.96 463.69 12.72 428.97
29-Dec-2024 656.4 449.35 8.16 437.19
30-Dec-2024 449.52 309.67 6.24 298.43
31-Dec-2024 659.52 452.67 9.6 437.87
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CPU METER READING (CONSUMPTION) OF
NOV-2024

DATE METER READING KWH
01-11-2024 250894 293
02-11-2024 251187 302
03-11-2024 251489 330
04-11-2024 251819 301
05-11-2024 252120 300
06-11-2024 252420 318
07-11-2024 252738 313
08-11-2024 253051 286
09-11-2024 253337 307
10-11-2024 253644 315
11-11-2024 253959 303
12-11-2024 254262 305
13-11-2024 254567 314
14-11-2024 254881 328
15-11-2024 255209 305
16-11-2024 255514 321
17-11-2024 255835 272
18-11-2024 256107 276
19-11-2024 256383 289
20-11-2024 256672 338
21-11-2024 257010 364
22-11-2024 257374 378
23-11-2024 257752 346
24-11-2024 258098 280
25-11-2024 258378 321
26-11-2024 258699 306
27-11-2024 " 259005 319
28-11-2024 259324 310
29-11-2024 259634 307
30-11-2024 259941 325
01-12-2024 260266

9372
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R READING (CONSUMPTION) OF DEC

DATE

01-12-2024

02-12-2024

03-12-2024

04-12-2024

05-12-2024

06-12-2024

07-12-2024

08-12-2024

09-12-2024

10-12-2024

11-12-2024

12-12-2024

13-12-2024

14-12-2024

15-12-2024

16-12-2024

17-12-2024

18-12-2024

19-12-2024

20-12-2024

21-12-2024

22-12-2024

23-12-2024

24-12-2024

25-12-2024

26-12-2024

27-12-2024

28-12-2024

29-12-2024

30-12-2024

31-12-2024

01-01-2025 _

56




DATE METER READING |
01-01-2025 270690
02-01-2025 271010
03-01-2025 271362
04-01-2025 271689
05-01-2025 272021
06-01-2025 272368
07-01-2025 272720
08-01-2025
09-01-2025
10-01-2025
11-01-2025
12-01-2025
: 13-01-2025
3 14-01-2025
k. 15-01-2025
16-01-2025
17-01-2025
18-01-2025
19-01-2025
20-01-2025
21-01-2025
22-01-2025
: 23-01-2025
e 24-01-2025
25-01-2025
26-01-2025
27-01-2025
4 28-01-2025
29-01-2025_
[ 30012025

R

[




ANNEXJ/RE -3

R Mass Balance of lfKLT G@based plant of GSL

PROCESS WATER 124 KLO DILUTION DM WATER MAKEUP 220
(FRESH) KLD (FRESH)

T €02 104 MT

RECYCLE STREAMS 623 KLD 5“:"‘:‘“’

STEAM 387 MT

2%
s 1 FERM WASH
s 1046 KLD NDENSATE 380 MT
ol with 13.0 % Ale V/V
Z% FM
10% Moisture PRLEES TO CT 180 KLD to
Uquitaction ALCOHOL 112 MT STEAM 387 MT TO PLANT ‘—-n—

STEAM 107 MT TO LIQUIFACTION |
SPENT WASH 754 KLD STEAM 218 MT TO DRYER

Distillation Vacuum
Pump/Pump Sealing

&
RECT LEES TO CT 220 KlH

7,85 % Solid:
85 % Solids 13MT

COOLING TOWER
(220+158+15+14+13: 450 KLD)

FRESH WATER 1S XLD WASHING 14 KLD

WET CAKE 26 % soilds
324 % solids 137 M1

CONDENSATE TREATEMENT PLANT (538+13+20:571 KLD)

Y

MUKDRECTALTO g
PROCESS
188to CT

PROCESS CONDENSATE 3TRUP TR ELD

BOILER
(595+135 :730)

LOSSES: 15 MT Blowdown €= S

DDGS 66 MT l

216 MT
DWGS

10% muaisture

BOTTLE WASHING BLENDING & BOTTLONG
BOTTLE WASHING 15 KLO

CK WASH WATER 15 KLD TO CT MAKEUH
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i)
i —————

Date: 23.11.2024
To

The Regional Officer,
Haryana State Pollution Control Board,
Sector-25, Panipat.

Sub:  Request for grant of permission to connect CPU online analyzer data to HSPCB & CPCB portal.

Dear Sir

Please refer NGT order point No.46 wherein they have directed us to connect online CPU analyzer data in
to the HSPCB & CPCB Server; we have already installed the facllity (Online Monitoring System) to display

the required data. It Is therefore requested to kindly grant permission to connect online analyzer data in
to the HSPCB & CPCB portal.

Thanking you,
" Yours faithfully
M/s Haryana Organics
(A Unit of Globus Spirits Ltd.)

[

b
.

(Authorized Signatory)
HARYANA ORGANICS
(A U/o Globus Spirits Ltd.) .
4 KM, Chulkana Road, Samalkha
Panipat (Haryana)
GSTIN-OGAAACG2634B12A

Globus 8plrits Limited
(Corporete Kentity Numbar; L74899DL1993PLC052177)
Reglstered & Corporate Office:
F-0, Ground Floor, The Mira Corporate Suites, Plot No. 1 & 2, Ishwar Nagaer, Mathura Road, New Delhl 110065 Tel.: +011-68424400
Works(1): Village: Shyampuws, Tehsi: Behror 301701 Distl.: Awar (Rajasthan) Tel.: +91-08003592097
Works(2): Haryana Organies (A Unit of Globus 8pirits Limited) 4 KM., Chulkana Road, Samalkha 132101 Distt.: Panipat (Haryana) Telefax; +91-18
Works(3): Assoclated Distilleries (A Unit of Globus 8plrits Limited) Hisar Bye-Pass, Nalional Highway, Hisar 125044 (Haryana) Tel.: +91-09896:
Works(4): Village: Ohandua, Tehsit Jandaha, Hajipur 844505 Diatt.: Vaishall (Blhar) Tel.: +91-9917437425
Works(6): Plot No. B-7, Panagarh Industlal Perk, Panagarh 713420 Distt.: Burdwan (West Bengal) Tel.: +91.9800297777
Works(6): Village : Oids. Block Baharsgora, Tehsi: Ghatshila, Post Borsol, Distt: East Singhbhum, Jharkhand Mob.: +91-9717844388

E-Mall: corpoffico@globusgroup.in Web: www.globussplrits.com
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Report on the compliance of the suggestions and recommendations
given in Adequacy Assessment Report of Sewage Treatment Plant
(STP)

Name of industry: M/s. Haryana Organics, A unit of Globus Spirits Limited

Industry type: Distillery unit

Capacity of plant: 140 KLPD

STP capacity: 20 KLPD

Allied units: NA

Address: 4 KM, Chulkana-Samalkha Road, Samalkha, District Panipat, Haryana 132101
Contact person: Mr. Amitabh Singh (President - Technical & Operation)

Contact no: 7496844480

E-mail: mpsingh@globusgroup.in

Interacting Officials

1. Mr. M P Singh (Vice President)

2. Mr. Akhil Kumar G.M. (HR & Admin.)

3. Mr. Navin Kumar Sharma (Production Head)
4. Mr. Nirmal Singh (Production Lead)

Visiting VSI representative:

1. Mr. Kapil Upadhye (Scientific Officer),

Department of Environmental Sciences, Vasantdada Sugar Institute

Site visit date: August 16-17, 2024

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 1/9
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Pointwise Compliance of the suggestions given in the adequacy report of the sewage

treatment plant of capacity 20 M3/Day

Suggestions as per adequacy report

Compliance

Complete retention time should be provided
to the septic tank and equalization tank to

allow heavier solids to settle at the bottom.

The unit has ensured a proper retention
time of 48 hours by constructing an
additional new equalization tank with a
capacity of 18.75 m®. A photograph of

the tank is attached as Annexure 1.

A new equalization tank with a retention
time of 6-8 hours should be installed, and the
overflow from the existing equalization tank

should be directed into this new tank.

The unit has installed a new equalization
tank with dimensions of 2.5 m x 2.5 m x
3.0 m and a volume of 18.75 m3, which
provides an additional retention time of
22.5 hours. The dimensions, volume,
and photograph of the tank are

attached as Annexure 1.

Sewage feed pumps should be installed on

the new equalization tank.

The sewage feed pump has been
relocated to the new equalization tank,
and the flow rate is maintained between
0.7 and 0.9 m*/hr. Photographs of the
setup and flow meter are attached as

Annexure 2.

The STP should be operated continuously for

at least 20 hours/day to maintain

appropriate flow and batch type operation

should be avoided

The unit operating the STP continuously
for at least 20 hours per day by
maintaining an inlet flow between 0.7
and 0.9 m?®/hr. According to the STP
inlet logbook, the average inlet flow is
0.8 m3/hr. The STP operation record
of the August month is attached as

Annexure 3.

Replace the MBBR media with new media to

promote better growth of microbial culture.

The unit has replaced the MBBR media
in the aeration tank to promote better
culture.

growth of microbial

Photographs of the new media

addition are attached as Annexure 4

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 2/9
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Add isolated cultures to the aeration tank at
regular intervals to maintain MLSS and the

Food to Microorganism (F/M) ratio.

The unit is using isolated culture and
nutrients as needed to maintain the
MLSS in the aeration tank. A separate
logbook for daily chemical consumption
is maintained and it is attached as

Annexure 5.

Implement recirculation of activated sewage

in aeration tanks.

The wunit is maintaining sludge
recirculation by operating the sludge
recirculation pump for a minimum of 2
to 4 hours or as needed. Photographs of
the sludge recirculation pump is

attached as Annexure 5.

Ensure adequate retention time for the tube
settler, and adjust the inlet flow from the
upward side installing a baffle wall to
maintain a proper laminar flow pattern and
proper distribution of water within the
settler which helps settling solid particles in

the conical bottom

The unit has modified the existing tube
settler to increase retention time. After
the modification, the dimensions of the
tube settler are 1.6 m x 1.8 m x 1.4 m,
with a volume of 4.03 m? and a retention
time of 4.8 hours. Additionally, the unit
has installed a baffle wall and adjusted
the inlet flow to maintain a laminar flow
pattern

The photographs of the modifications

are attached as annexure 6

Continuously monitor and analyze the inlet

and outlet of the STP.

The unit continuously monitors the inlet
and outlet parameters through regular
sample analysis. Additionally, third-
party analyses are conducted on the STP
inlet, outlet, and aeration tank to ensure
the quality of sewage treatment. The
third party analysis reports are

attached as Annexure 7.

The unit has implemented all suggestions and recommendations from the adequacy report.
Additionally, the unit has done the third-party analyses of the STP inlet and outlet, and the results
indicate that the parameters are within acceptable norms and comply with the limits specified in

the consent to operate.

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 3/9

63



782

ANNEXURE 1: DETAILS OF NEW EQUALIZATION TANK AND PHOTOGRAPH
DIMENSIONS AND VOLUME OF THE TANK

PHOTOGRAPH

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited

4/9
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ANNEXURE 2: RELOCATION OF SEWAGE FEED PUMP AND FLOW METER
FEED PUMP INSTALLED AT NEW EQUALIZATION TANK

FLOW METER AT INLET TO MAINTAIN THE FLOW OF SEWAGE

OUTLET FLOW METER

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited

5/9
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ANNEXURE 3: STP LOGBOOK

/s. Haryana Organics, A unit of Globys Spirits Limited, Samalkha, Panipat, Haryana
20 KLPD STP Record '
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| Iniey he basn of |
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| ‘ | Somiony| twtaer | riatieacing | rating | Poorovr | somtasr |
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N’w’lﬂ ORGANICS

(A U/o Globus Spirits Ltd.)
4 K, Chulkatia Ruad, Samalkha
Panipat (Haryana)
GSTIN-OGAAACG2634B17A
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M
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Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited 6/9
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ANNEXURE 4 - NEW MBBR MEDIA ADDITION IN AERATION TANK

ANNEXURE 5 - SLUDGE RECIRCULATION PUMP

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited
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ANNEXURE 7- PHOTOGRAPHS MODIFICATION IN TUB SETTLER

TUBE SETTLER: BEFORE MODIFICATION

TUBE SETTLER: AFTER MODIFICATION

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited

8/9
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ANNEXURE 7- THIRD PARTY ANALYSIS REPORT

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited

9/9
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Envirochem Testiﬁg & Consultancy LLP

(Formerly known as Envirochem Testing Laboratory & Research Centre)
(GOVT. APPROVED LAB) >

(An ISO 9001 : 2015, ISO 14001 : 2015, ISO 45001 : 2018 Certified Lab)
Plot No. 165, 1st Floor, Sector-25, Part-ll, HUDA, Panipat-132103, Hr.

M.: +91 90348 91129, 89501 75388, 96719 56782
Email : envirochemtestinglab@ gmail.com Web. : www.etlrc.com

TC-6015

TEST REPORT

Report No & ULR No.| ETL/ PNP/7669&TC601524000001156F Report Date | 17.06.2024 Doc No. | ETL/QF/7.8/01

Issue to . e

M/s Haryana Organics Party’s Ref No:Nil

(A Unit of Globus Spirits Ltd.) Work Order No:7989

Samalkha, Period of Testing:12.06.2024-17.06.2024
Panipat

SAMPLE PARTICULARS

K Type of sample : | WATER SAMPLE
2. Point of Sample Collection : | CPU inlet
3 Date of sample collection/ received ;| 12.06.2024 (12:15 PM)
4. Purpose of analysis : | Monitoring purpose
5. | Sample collected/ supplied by : | By Lab Representative (Mr. Anuj)
6. Quantity of Sample 5 Litre
TEST RES ULTS
Sr. No.| Parameters Results Protocol Used
1. Color P.C.U (Platinum Cobalt Units) 25 IS: 3025 (P-4): 2021
2. pH 591 IS 3025 (P-11): 1983
3. COD, mg/L 6972 IS 3025 (P-58) 2023
4, BOD at 27°C for 3 Days, mg/L 2972 IS 3025 (P-44)2023
s, Total Suspended Solids, mg/L 498 IS 3025 (P-17) 2022
6. | Total Dissolved Solids, mg/l 2512 IS 3025 (P-16) : 2023
e e de s de v e e ok i REPOrtse d e v s e e e
o
==tal
Verified By Reviewed By
Neha Singh Bilal

N 1. Samples shall be disposed off after 15 days Issue of test report unless specified.

O 2. Results listed mbove related to the tested samples, Endorsement of the same Is neither inferred nor implemented.
T 3. The test repot shall not be reproduced full or in part & can't be used as proof In the court of law.

E 4. The test report should not be used in any advertising agency/media without the written approval of laboratory

(82
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Envirochem Testing & Consultancy LLP

(Formerly known as Envirochem Testing Laboratory & Research Centre)

(GOVT. APPROVED LAB)
(An ISO 9001 : 2015, ISO 14001 : 2015, ISO 45001 : 2018 Certified Lab)

Plot No. 165, 1st Floor, Sector-25, Part-1l, HUDA, Panipat-132103, Hr.

g ‘ M.: +91 90348 91129, 89501 75388, 96719 56782 TS
i ; Emalil : envirochemtestinglab@gmail.com Web. : www.etlrc.com

TEST REPORT

Report No & ULR No. | ETL/ PNP/7679&TC601523000001166F | Report Date | 17.06.2024 | Doc No. | ETL/QF/7.8/01
Issue to: Party’s Ref No:Nil
Mis Haryaga Organics Work Order No:7999
(A Unit of Globus Spirits Ltd.)
Samalkha, li‘anipat- 132103, Haryana Period of Testing: 12.06.2024-17.06.2024
3y } SAMPLE PARTICULARS
1. || Type af sample : CPU AREATION TANK
3. | Date apd Time of sample collection/ received : 12.06.2024 (03:00 PM)
4. |! Purpose of analysis : Monitoring purpose
5, i Sample collected/ supplied by : By Lab Representative (Mr. Anuj)
6. ‘ Sample Quantity ;2 litre
7. || Method of Sampling : IS3025(P-1)1987
| TEST RESULTS
m Parg‘ meters Results Protocol Used
! ‘
.| | MLSS, mg/L 1715 ETL/SOP/W11: 2014
2 ML}/SS, mg/L 1225 ETL/SOP/W52: 2014

e d e e v % o % e ENd Re portse s v s ve e ve e e

| —=2\al
Verified By Reviewed By
Neha Singh Bilal

oF

|
|
!

1
|
i
i .
l

1
Satiplu shall be disposed off after 15 days Issue of test report uniess specified,
R listed above related to the tested samples, Endorsement of the same is neither inferred nor implemented.
The test repot shall not be reproduced full or in part & can't be used as proof in the court of law.

The:test report should not be used in any advertising agency/media without the written approval of laboratory

m-<HQzZ

1.
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b
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Documrent No GSL/SML/F/04
Date of Issue

Training Conduction Record 01/10/2012
“M | 0 o b,
Globus Spirits Limited Rev. No. 0
Form =« Page No. 1 of 1

Name of the program: T’,}W csf?- Ly, vp }QLQL OI#JWG#(I?S’S

Trainers name: ¢ ku’f*\é\g,r / fC{f)VﬁOV\ KU(MQ -

Venue Hos = SeondlHa <
(Location . CFU - (}41\3{' : ST g )
Function

Target Group MJ € E)U /"UJ O/W«Q/UZS 148
Date /9] 1] 2y

S.No. | Employee Participant Name Grade Function

code Signature
f Sovh Kok Qﬁr}- %Z\\«D el

Vb, [Comey o St} hene
vichal s Kot op o
Aot djer 7]

L (I

dihator

Haryana Organics, Samalkha (A Unit Of Globus Spirits Limited)
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"Ash Transportation
Process’

Haryana Organics( A Unit Of Globus Spirits Ltd.)
4KM Chulkana Road Samalkha, Panipat
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An empty ash truck entering the company premises
*Registration at the entry gate
*Movement towards the loading point
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Covered truck before leaving the
company
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*Final inspection at the exit gate
*Truck ready for safe and clean transportation
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Key points

*Prevents spillage during transit
*Ensures safety and cleanliness
*Meets environmental compliance standards
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Haryana Organics Samalkha Panipat

Layout of Ash truck from inside the company to loading it and then returning

Ash Yard

Checking
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Government of India
Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)

To,
The Executive Director
GLOBUS SPIRITS LIMITED

Globus Spirits Limited

F-0, Ground Floor,The Mira Corporate Suites,
Plot No. 1 & 2, Ishwar Nagar, Mathura Road,
New Delhi,,Kheri,Uttar Pradesh-110065

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to the Ministry vide proposal number
IA/HR/IND2/408610/2022 dated 10 Feb 2023. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23A022HR195384

2. File No. J-11011/714/2009-1A 11 (1)

3. Project Type Expansion

4. Category A

5. Project/Activity including 5(g) Distilleries

Schedule No.

6. Name of Project Expansion of Grain based distillery from
100 KLPD to 205 KLPD by new
installation of 105 KLPD Grain based
Ethanol plant along with Co-generation
power plant from 3.0 MW to 4.6 MW at
Village Chulkana, Tehsil Samalkha,
District Panipat, Haryana by M/s Haryana
Organics (A Division of Globus Spirits
Ltd.)

7. Name of Company/Organization = GLOBUS SPIRITS LIMITED

8. Location of Project Haryana

9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

(e-signed)

A N Singh

Date: 03/04/2023 Scientist E
IA - (Industrial Projects - 2 sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-IA 1l (I) Date of Issue EC - 03/04/2023 Page 1 of 14
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This has reference to your online proposal no. IA/HR/IND2/408610/2022
dated 10*™ February, 2023 for environmental clearance to the above-mentioned
project.

2. The Ministry of Environment, Forest and Climate Change has examined the
proposal seeking environmental clearance for expansion of Grain based distillery
from 100 KLPD to 205 KLPD by new installation of 105 KLPD Grain based Ethanol
plant alongwith Co-generation power plant from 3.0 MW to 4.6 MW at Village
Chulkana, Tehsil Samalkha, District Panipat, Haryana by M/s. Haryana Organics (A
Division of Globus Spirits Limited).

3. As per the MOEF&CC, Notification number S.O. 345(E), dated 17
January, 2019, notification number S.0. 750(E), dated 17t February, 2020,
S.0. 980 (E) dated 02nd March, 2021 & S.0. 2339(E), dated 16th June, 2021
a special provision in the EIA Notification, 2006 (Schedule 5 (g)), a special
provision in the EIA Notification, 2006-(Schedule 5(g)) “Expansion of sugar
manufacturing units or distilleries for production of ethanol, having Prior
Environment Clearance (EC) for existing unit, to be used completely for
Ethanol Blended Petrol (EBP) Programme only, as per self-certification in form
of an affidavit by the Project Proponent, shall be appraised as category ‘B2’
projects”.

4, The details of products and capacity as under:

S. | Name of unit | Name of the Existing Additional Total
No. product/by Production Production | production
product capacity capacity capacity
1 Distillery Existing: 100 KLPD 105 KLPD 205 KLPD
(Grain - ENA/ ENA/ RS/CL Ethanol only | (ENA/RS/CL
broken rice, RS/CL/IMFL (12000 & IMFL and
maize, barley Additional: Cases/day) Ethanol)
& sorghum Ethanol only | &IMFL (10000
based) Cases/day)
3. | Co-generation Power 3.0 MW 1.6 MW 4.6 MW
power plant
for distillery
3 DWGS Dryer DDGS 58 TPD 46 TPD 104 TPD
4 Fermentation Carbon di- 76 TPD 81 TPD 157 TPD
unit oxide
5. Ministry has issued Environmental Clearance to the existing industry for

expansion of Grain/Molasses based distillery unit (25 KLPD) to Grain (100 KLPD)
or Grain (75 KLPD) and Molasses (25 KLPD) with Cogeneration Power Plant (3
MW) vide File No. J-11011/714/2009-IA II (I) dated 28th February, 2011.
Certified compliance report of existing EC has been obtained from Regional Office,

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-1A 1l (I) Date of Issue EC - 03/04/2023 Page 2 of 14
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MoOEFCC, Chandigarh vide File no. 4-954/2011/ENV/PART-II dated 10.08.2022.
Closure Report has been obtained by IRO, MOEFCC, Chandigarh Vide File no. 4-
954/2011-IRO dated 20.01.2023. EAC was satisfied with the response.

6. Standard ToR and Public Hearing is not applicable as the project falls under
category B2 as per OM dated 16™ June, 2021. It was informed that there is no
litigation is pending against the project.

7. Total plant area after expansion will be 6.878 ha (17 acres) which is under
possession of the company and converted to industrial use. No additional land is
required for the expansion, as the same will be done within the existing plant
premises. Out of the total plant area, 2.427 ha i.e., more than 33 % of total plant
area already been developed and the same will be maintained. The estimated cost
of the proposed Expansion project is Rs. 98 Crores. Capital cost of EMP would be
Rs. 17.25 Crores and recurring cost for EMP would be Rs. 2.0 Crores per annum.
Industry proposes to allocate additional Rs. 1.0 Crore towards Extended EMP
(Social developmental activities). Total Employment after expansion will be 200
persons as direct.

8. There are no National Parks, Reserved Forests (RF) / Protected Forests (PF),
Wildlife Sanctuaries, Biosphere Reserves, Tiger/ Elephant Reserves, Wildlife
Corridors etc. within 10 km radius. Water bodies: Samalkha Drain adjacent to
plant site in East direction, Samalkha Distributary is located at a distance of 0.5
km in WNW direction, Ganaur Distributary is located at a distance of 3.5 km in
WSW direction, Western Distributary is located at a distance of 5 km in WNW
direction, Narayana Distributary is located at a distance of 7.0 km in WNW
direction & Rajpura Distributary is located at a distance of 8.5 km in SSW
direction. NOC has been obtained for Samalkha drain from Sub Divisional officer,
Samalkha W.S Sub Division, Panipat vide letter no. 16/NOC dated 27.01.2023
stating that there is no problem of flood in flood season since 25 years.

9. AAQ modelling study for point source emissions indicates that the maximum
incremental GLCs after the proposed project would be 0.656 pg/m?, 0.262 pg/m?,
0.729 pg/m® and 0.84 pg/m3® with respect to PMyy, PM.s, SO, and NO,. The
resultant concentrations are within the National Ambient Air Quality Standards
(NAAQS).

10. Total fresh water requirement after expansion will be 952 CMD which will be
met from ground water. Combined application has been submitted to HWRA for
renewal of existing NOC and for additional abstraction of 400 KLPD groundwater
vide Application No. HWRA/IND/R/2022/197 dated 19.06.2022 & is under process.
Existing effluent generation is 548 CMD which is treated through Condensate
Polishing Unit /Effluent Treatment Plant of capacity 600 CMD. Proposed effluent

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-1A 1l (I) Date of Issue EC - 03/04/2023 Page 3 of 14
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generation (Process Condensate 436 CMD, CT blowdown 15 CMD, DM plant reject
& washing 55 CMD, Boiler blow-down 13 CMD) will be 519 CMD will be treated
through additional Condensate Polishing Unit /Effluent Treatment Plant of capacity
600 CMD. Raw stillage (1215 TPD) will be sent to decanter followed by MEE and
dryer to produce DDGS. Domestic waste water is being/will be treated in STP of
capacity 20 KLPD. The plant is being/will be based on Zero Effluent discharge
system and treated effluent/ water will not be discharged outside factory
premises.

11. Total power requirement after expansion will be 4.6 MW which will be
sourced from 4.6 MW Co-generation power plant. 30TPH Biomass/Rice husk/Agro
waste fired boiler will be installed by replacing 10 TPH boiler. APCE ESP with a
stack height of 44.2 m & 42.67 m is installed with 25 TPH & 10 TPH Biomass/Rice
husk/Agro waste fired boiler for controlling the particulate emission within the
statutory limit of 50 mg/Nm3. APCE ESP with stack height of 50 m will be installed
with proposed 30TPH Biomass/Rice husk/Agro waste fired boiler for controlling the
particulate emissions within the statutory limit of 50 mg/Nm3. Industry has
existing 1x380 KVA DG set & one proposed 1x750 KVA DG set will be used as
power backup during power failure and stack height (5.5 m) will be provided as
per CPCB norms to the proposed DG set.

12. Details of Process emissions generation and its management:

e APCE ESP with a stack height of 44.2 m & 42.67 m is installed with the
existing 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired boiler
respectively for controlling the particulate emissions within the statutory
limit of 50 mg/Nm?>. APCE ESP with a stack height of 50 m will be installed
for controlling the particulate emissions within the statutory limit of 50
mg/Nm? for the proposed 30 TPH Biomass/Rice husk/Agro waste fired boiler
by replacing existing 10 TPH boiler.

¢ Online Continuous Emission Monitoring System is being/will be installed with
the stack and data will be transmitted to CPCB/SPCB servers.

e CO; (157 TPD) generated during the fermentation process is being/will be
collected and sold to authorized vendors as per local demand.

13. Details of solid waste/Hazardous waste generation and its
management:

e DDGS (Distilled Dried Grains Stillage) (104 TPD) is being/will be sold as
cattle feed.

e Boiler ash (57 TPD) generated from the boiler is being/will be supplied to
brick manufacturers in covered vehicles and given to farmers also.

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-1A 1l (I) Date of Issue EC - 03/04/2023 Page 4 of 14
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e Used oil & grease (0.5 Kilolitres per annum) is being/ will be sold to
authorized recyclers.

e ETP/CPU sludge (1.2 TPD) and STP Sludge (0.01 TPD) is being/will be used
as manure.

14. As per Notification S.O0 2339(E), dated 16" June, 2021, PP has submitted
self- certification in the form of notarized affidavit declaring that the proposed
expansion capacity of 105 KLPD will be used for manufacturing fuel ethanol only.

15. During deliberations, EAC discussed following issues:

e EAC suggested that the company will increase provisions of solar power
within plant and to the nearby areas from 10% to 15% of total power
consumption of the unit in form of solar lights/solar panels/solar gadgets
etc. as a part of socio economic developmental activities.

e Existing distillery has 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired
boiler. The company will dismantle the existing 10 TPH boiler & install 30
TPH Biomass/Rice husk/Agro waste fired boiler. For this proposed 30 TPH
boiler, 50 meters stack height & ESP as APCE will be installed & designed for
the statutory limit of 50 mg/Nm? for controlling the particulate emissions.

e EAC suggested to revise EMP details considering the modification/up
gradation in ESP along with allied utilities. Accordingly, PP has increased the
EMP Capital cost from Rs. 12.0 Crores to Rs. 17.25 Crores and EMP recurring
cost from Rs. 1.5 Crores per annum to Rs. 2.0 Crores per annum.

e EAC suggested that existing greenbelt in 33% of total project area, i.e.,
2.427 ha will be densified@2500 trees/ha & the same will be achieved within
December, 2023.

The committee was satisfied with the response provided by PP on above
information.

16. The proposal was considered by the EAC meeting ID:
IA/IND2/13448/23/02/2023) held on 23™ February, 2023 in the Ministry, wherein
the project proponent and the accredited Consultant namely M/s. J.M. EnviroNet
Pvt. Ltd. (NABET certificate no. NABET/EIA/2023/SA 0172 and validity till 7
August, 2023), presented the case. The Committee recommended the project for
grant of environmental clearance.

17. The EAC, constituted under the provision of the EIA Notification, 2006 and
comprising of Experts Members/domain experts in various fields, have examined
the proposal submitted by the Project Proponent in desired form along with the
EMP report prepared and submitted by the Consultant accredited by the QCI/
NABET on behalf of the Project Proponent. The EAC noted that the Project

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-1A 1l (I) Date of Issue EC - 03/04/2023 Page 5 of 14
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Proponent has given undertaking that the data and information given in the
application and enclosures are true to the best of his knowledge and belief and no
information has been suppressed in the report. If any part of data/information
submitted is found to be false/ misleading at any stage, the project will be
rejected and Environmental Clearance given, if any, will be revoked at the risk and
cost of the project proponent.

18. The Committee noted that the EMP report is in compliance of the PFR. The
Committee deliberated on the CER plan and found to be addressing the issues in
the study area. The EAC has deliberated the proposal and has made due diligence
in the process as notified under the provisions of the EIA Notification, 2006, as
amended from time to time and accordingly made the recommendations to the
proposal. The Experts Members of the EAC have found the proposal in order and
have recommended for grant of environmental clearance.

19. The environmental clearance granted to the project/activity is strictly under
the provisions of the EIA Notification 2006 and its amendments. It does not
tantamount/construe to approvals/consent/ permissions etc. required to be
obtained or standards/conditions to be followed under any other Acts/ Rules/
Subordinate legislations, etc., as may be applicable to the project. The project
proponent shall obtain necessary permission as mandated under the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control
of Pollution) Act, 1981, as applicable from time to time, from the State Pollution
Control Board, prior to construction & operation of the project.

20. Based on the proposal submitted by the project proponent and
recommendations of the EAC (Industry-2), Ministry of Environment, Forest and
Climate Change hereby accords environmental clearance to the project for
expansion of Grain based distillery from 100 KLPD to 205 KLPD by new installation
of 105 KLPD Grain based Ethanol plant along with Co-generation power plant from
3.0 MW to 4.6 MW at Village Chulkana, Tehsil Samalkha, District Panipat, Haryana
by M/s. Haryana Organics (A Division of Globus Spirits Limited), under the
provisions of the EIA Notification, 2006, and the amendments therein, subject to
compliance of the terms and conditions as under:-

A. Specific Condition:

(i). As per the Notification S.0. 2339(E), dated 16™ June, 2021, project falls in
category B2 and the proposed expansion capacity of 105 KLPD shall only be
used for fuel ethanol manufacturing as per self-certification in form of a
notarized affidavit by the Project Proponent. Provided that subsequently if it
is found that the ethanol, produced based on the EC granted as per this
dispensation, is not being used completely for EBP Programme, or if

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-1A 1l (I) Date of Issue EC - 03/04/2023 Page 6 of 14
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ethanol is not being produced, or if the said distillery is not fulfilling the
requirements based on which the project has been appraised as category
B2 project, the EC shall stand cancelled.

(ii). The company shall comply with all the environmental protection measures
and safeguards proposed in the documents submitted to the Ministry. All
the recommendations made in the EIA/EMP in respect of environmental
management, and risk mitigation measures relating to the project shall be
implemented as per proposed in Annexure-I.

(iii). EC granted for a project on the basis of the submitted documents shall
become invalid in case the actual land for the project site turns out to be
different from the land considered at the time of appraisal of project.
Conversion of land use (CLU) certificate shall be obtained before start of
construction activities.

(iv). NOC from the Central Ground Water Authority (CGWA)/ Concerned Local
authority shall be obtained before start of the construction of plant and
drawing of the ground water for the project activities. State Pollution
Control Board / Pollution Control Committees shall not issue the Consent to
Operate (CTO) under Air (Prevention and Control of Pollution) Act and
Water (Prevention and Control of Pollution) Act till the project proponent
shall obtain such permission. No ground water shall be used for the plant
operations.

(v). Total fresh water requirement after expansion shall not exceed 952
m3/day, which will be sourced from ground water. No ground water
recharge shall be permitted within the premises. Industry shall construct a
rain water storage pond of 60 days capacity and the accumulated water to
be used as fresh water thereby reducing fresh water consumption.

(vi). Spent Wash/stillage shall be sent to the decanter followed by the Multiple
Effect Evaporator and dryer to form DDGS. DDGS to be used as cattle
feed. The MEE & Drier condensate, spent lees, WTP Rejects, Boiler &
Cooling tower blowdowns, washings etc., is shall be treated in the
‘Condensate Polishing Unit” (CPU). STP shall be installed to treat domestic
wastewater. The plant shall be based on ‘Zero Liquid Discharge’ system and
no effluent/treated water shall be discharged outside factory premises.

(vii). ESP with a stack height of 44.2 m is already installed with the existing 25

TPH Rice husk/Agro waste fired boiler for controlling the particulate
emissions within the statutory limit of 50 mg/Nm?>. ESP (five fields) with a

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-1A 1l (I) Date of Issue EC - 03/04/2023 Page 7 of 14
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stack height of 50 meters will be installed with the 30 TPH Biomass/Rice
husk/Agro waste fired boiler for controlling the particulate emissions within
the statutory limit of 50 mg/Nm?>. Coal shall not be used as fuel. At no
time, the emission levels shall exceed the prescribed standards. In the
event of failure of any pollution control system installed by the unit, the
respective unit shall not be restarted until the control measures are
rectified to achieve the desired efficiency. Performance assessment of
pollution control devices/ systems will be conducted annually. As proposed
existing 10 TPH boiler shall be dismantled and disposed in an
environmentally sound manner.

(viii). Boiler ash (57 TPD) will be used for brick manufacturing and supplied to
brick manufacturers. PP shall use biomass like rice husk/agro waste as fuel
for the proposed boiler. PP shall meet 15% of the total power requirement
from solar power by generating power inside plant
premises/adjacent/nearby areas. Approach to the project site to the
nearest highway will be maintained by the Industry.

(ix). COz (157 TPD) generated during the fermentation process will be collected
by utilizing CO;, scrubbers and shall be sold to authorized vendors.

(x). PP shall allocate at least Rs. 50 Lakhs/annum for Occupational Health
Safety. Occupational Health Centre for surveillance of the worker’s health
shall be set up. The health data shall be used in deploying the duties of the
workers. All workers & employees shall be provided with required safety
kits/mask for personal protection.

(xi). Training shall be imparted to all employees on safety and health aspects of
chemicals handling. Safety and visual reality training shall be provided to
employees.

(xii).  The unit shall make the arrangement for protection of possible fire hazards
during manufacturing process in material handling. Fire fighting system
shall be as per the norms. PESO certificate shall be obtained.

(xiii).  Process organic residue and spent carbon, if any, shall be sent to Cement
and other suitable industries for its incinerations. ETP sludge, process
inorganic & evaporation salt shall be disposed of to the TSDF.

(xiv). The company shall undertake waste minimization measures as below (a)
Metering and control of quantities of active ingredients to minimize waste;

EC Identification No. - EC23A022HR195384  File No. - J-11011/714/2009-1A 1l (I) Date of Issue EC - 03/04/2023 Page 8 of 14
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(b) Reuse of by-products from the process as raw materials or as raw
material substitutes in other processes. (c) Use of automated filling to
minimize spillage. (d) Use of Close Feed system into batch reactors. (e)
Venting equipment through vapour recovery system. (f) Use of high
pressure hoses for equipment clearing to reduce wastewater generation.

(xv). The green belt of at least 5-10 m width has been developed in 2.427
hectares i.e., 35.28 % of total project area with tree density @ 2500 trees
per hectares, mainly along the plant periphery and same will be
maintained. Selection of plant species shall be as per the CPCB guidelines
in consultation with the State Forest Department and native species shall
be developed. Records of tree canopy shall be monitored through remote
sensing map.

(xvi). PP proposed to allocate Rs. 1.00 Crores towards Extended EMP (CER) which
shall be spent as submitted in CER plan (Annexure-II) for monitorable
activities like up-gradation of schools with provision of facilities e.g. Class
rooms, playground, Laboratory, Library, Computer class, toilets, potable
drinking water facilities, solar light/solar power support for uninterrupted
power supply, soil nutrient management etc. Further, all the proposed
activities under CER shall be completed before the commissioning of the
plant in consultation with District Administration.

(xvii). There shall be adequate space inside the plant premises earmarked for
parking of vehicles for raw materials and finished products and no parking
to be allowed outside on public places. Out of the total project area, 15%
shall be allotted solely for parking purposes with facilities like rest rooms
etc.

(xviii). Storage of raw materials shall be either in silos or in covered areas to
prevent dust pollution and other fugitive emissions. All stockpiles should be
constructed over impervious soil and garland drains with catch pits to trap
runoff material shall be provided. Biomass shall be stored in covered sheds
and wind breaking walls/curtains shall be provided around biomass storage
area to prevent its suspension during high wind speed. All Internal roads
shall be paved. Industrial vacuum cleaner shall be provided to sweep the
internal roads. The Air Pollution Control System shall be interlocked with
process plant/machinery for shutdown in case of operational failure of Air
Pollution Control Equipment.

(xix). Continuous online (24x7) system for monitoring of stack emissions/effluent
quality shall be installed for flue gas emissions and the pollutants
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concentration, and the data shall be transmitted to the CPCB and SPCB
server. For online continuous monitoring of effluent, the unit shall install
web camera with night vision capability and flow meters in the
channel/drain carrying effluent within the premises.

(xx). A separate Environmental Management Cell (having qualified person with
Environmental Science/Environmental Engineering/specialization in the
project area) equipped with full-fledged laboratory facilities shall be set up
to carry out the Environmental Management and Monitoring functions. EMC
head shall report directly to Head of Organization/ Director/CEO as per
company hierarchy.

(xxi). PP shall sensitize and create awareness among the people working within
the project area as well as its surrounding area on the ban of Single Use
Plastic in order to ensure the compliance of Notification published by
MOEFCC on 12" August, 2021. A report along with photographs on the
measures taken shall also be included in the six-monthly compliance report
being submitted to concerned authority.

B. General Condition:

() No further expansion or modifications in the plant, other than mentioned in
the EIA Notification, 2006 and its amendments, shall be carried out without
prior approval of the Ministry of Environment, Forest and Climate
Change/SEIAA, as applicable. In case of deviations or alterations in the
project proposal from those submitted to this Ministry for clearance, a fresh
reference shall be made to the Ministry/SEIAA, as applicable, to assess the
adequacy of conditions imposed and to add additional environmental
protection measures required, if any.

(i) The energy source for lighting purpose shall be preferably LED based, or
advanced having preference in energy conservation and environment
betterment.

(iii) The overall noise levels in and around the plant area shall be kept well
within the standards by providing noise control measures including acoustic
hoods, silencers, enclosures etc. on all sources of noise generation. The
ambient noise levels shall conform to the standards prescribed under the
Environment (Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day time) and
70 dBA (night time).

(iv) The company shall undertake all relevant measures for improving the socio-
economic conditions of the surrounding area. CER activities shall be
undertaken by involving local villages and administration and shall be
implemented. The company shall undertake eco-developmental measures
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including community welfare measures in the project area for the overall
improvement of the environment.

(v) The company shall earmark sufficient funds towards capital cost and
recurring cost per annum to implement the conditions stipulated by the
Ministry of Environment, Forest and Climate Change as well as the State
Government along with the implementation schedule for all the conditions
stipulated herein. The funds so earmarked for environment management/
pollution control measures shall not be diverted for any other purpose.

(vi) A copy of the clearance letter shall be sent by the project proponent to
concerned Panchayat, Zilla Parishad/Municipal Corporation, Urban local
Body and the local NGO, if any, from whom suggestions/ representations, if
any, were received while processing the proposal.

(vii)  The project proponent shall also submit six monthly reports on the status of
compliance of the stipulated Environmental Clearance conditions including
results of monitored data (both in hard copies as well as by e-mail) to the
respective Regional Office of MOEF&CC, the respective Zonal Office of CPCB
and SPCB. A copy of Environmental Clearance and six monthly compliance
status report shall be posted on the website of the company.

(viii) The environmental statement for each financial year ending 31%' March in
Form-V as is mandated shall be submitted to the concerned State Pollution
Control Board as prescribed under the Environment (Protection) Rules,
1986, as amended subsequently, shall also be put on the website of the
company along with the status of compliance of environmental clearance
conditions and shall also be sent to the respective Regional Offices of
MOEF&CC by e-mail.

(ix) The project proponent shall inform the public that the project has been
accorded environmental clearance by the Ministry and copies of the
clearance letter are available with the SPCB/Committee and may also be
seen at Website of the Ministry and at https://parivesh.nic.in/. This shall be
advertised within seven days from the date of issue of the clearance letter,
at least in two local newspapers that are widely circulated in the region of
which one shall be in the vernacular language of the locality concerned and
a copy of the same shall be forwarded to the concerned Regional Office of
the Ministry.

(x) The project authorities shall inform the Regional Office as well as the
Ministry, the date of financial closure and final approval of the project by
the concerned authorities and the date of start of the project.

(xi) This Environmental clearance is granted subject to final outcome of Hon’ble
Supreme Court of India, Hon’ble High Court, Hon’ble NGT and any other
Court of Law, if any, as may be applicable to this project.

21. The Ministry reserves the right to stipulate additional conditions, if found
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necessary at subsequent stages and the project proponent shall implement all the
said conditions in a time bound manner. The Ministry may revoke or suspend the
environmental clearance, if implementation of any of the above conditions is not
found satisfactory.

22. Concealing factual data or submission of false/fabricated data and
failure to comply with any of the conditions mentioned above may
result in withdrawal of this clearance and attract action under the
provisions of Environment (Protection) Act, 1986.

23. Any appeal against this environmental clearance shall lie with the National
Green Tribunal, if preferred, within a period of 30 days as prescribed under
Section 16 of the National Green Tribunal Act, 2010.

24. The above conditions will be enforced, inter-alia under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control
of Pollution) Act, 1981, the Environment (Protection) Act, 1986, the Hazardous
Waste (Management, Handling and Transboundary Movement) Rules, 2016 and
the Public Liability Insurance Act, 1991 read with subsequent amendments therein.

25. This issues with the approval of the competent authority.

(A. N. Singh)
Scientist-'E'

Copy to: -

1. The Principal Secretary, Department of Environment, Government of
Haryana, SCO 1-2-3, Sector 17 (D), 2" Floor, Chandigarh, Haryana

2. The Regional Officer, Ministry of Env., Forest and Climate Change,
Integrated Regional Office, Bays No.24-25, Sector 31-A, Dakshin Marg,
Chandigarh - 160030

3. The Member Secretary, Central Pollution Control Board Parivesh Bhavan,
CBD-cum-Office Complex, East Arjun Nagar, Delhi - 32

4. The Member Secretary, Haryana State Pollution Control Board, C-11, Sector-
6, Panchkula, Haryana - 134109.

5. The Member Secretary, Central Ground Water Authority, 18/11, Jamnagar
House, Mansingh Road, New Delhi - 11

6. Monitoring Cell, MOEF&CC, Indira Paryavaran Bhawan, Jor Bagh Road, Indira

Paryavaran Bhawan, Jor Bagh Road, New Delhi

District Collector, Kalaburagi, Haryana

Guard File /Monitoring File /Parivesh Portal / Record File

© N

(A. N. Singh)

Scientist-'E'

E-mail: aditya.narayan@nic.in
Tel. No. 11-24642176
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Annexure -1

S Capital Recurring
Nc; Description Cost Cost/annum
) (Crores) (Crores)
ESP + Stack+ up
Air Pollution gradation in existing
1 Management ESP, online 8.6 0.55
monitoring system
5 Effluent Condensate polishing 55 0.8
Treatment unit/ ETP and STP ) )
Lab instrument,
Environment Online Monitoring
3 Monitoring System, Third party 0.5 0.10
monitoring, audit
Solid waste Ash Handling &
4 Management Management, Others 2.4 0.45
Greenbelt & .
5 Plantation Plantation for 0.25 0.10
Greenbelt
Development
Total 17.25 2.0

Annexure - II

Details of extended EMP (CER) with proposed activities and budgetary

allocation:

Proposed Activities Proposed | Proposed | Total Expenditure
budget | budget in (lakhs)
in 1 2"Year
Year
Health facilities- Distribution of Rs. 10 Rs. 10 Rs. 20.0
medical instruments, oxygen Lakhs Lakhs
cylinders to nearby health centre| (PHC in (PHC in
and hospitals Village- Village-
Chulkana) Kiwana)
Education - Infrastructure Rs. 20 Rs. 10 Rs. 30.0 Lakhs
Renovation of Govt schools & Lakhs Lakhs
classroom development, Provision (Govt (Govt
of digital education in school & | schoolin school in
laptop  distribution, sanitation | Village- Village-
facilities, safe drinking water etc. Kiwana) | Chulkana)
Skill Development - Establishment| Rs. 7.5 Rs. 7.5 Rs. 15.0 Lakhs
of Skill Development centre for Lakhs Lakhs
Youth & organising Training | (Village- (Village-

EC Identification No. - EC23A022HR195384

File No. - 3-11011/714/2009-1A 11 (1)

Date of Issue EC - 03/04/2023
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programmes for youth/residents. Kiwana) | Chulkana)

Infrastructure Rs. 20 Rs. 15 Rs. 35.0 Lakhs
Construction/Renovation- Solar Lakhs Lakhs

power installation in schools | (Village- (Village-

&Panchayat bhavan, rainwater | Chulkana) Kiwana)
harvesting system, development
of community halls & nearby
plantations etc

TOTAL Rs.100 Lakhs
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Expansion of Grain/Molasses based Distillery from 1@ MQ 205 KLPD by new installment of 105 KLPD Grain
Base Ethanol plant along with Co-generation power plant from 3.0 MW to 4.6 MW at village Chulkana, Tehsil
Samalkha, District Panipat, Haryana

Name of Project: Expansion of Grain/Molasses based Distillery from 100 KLPD to 205 KLPD by new installment of
105 KLPD Grain Base Ethanol plant along with Co-generation power plant from 3.0 MW to 4.6 MW at village
Chulkana, Tehsil Samalkha, District Panipat, Haryana by M/s Haryana Organics (A Division of Globus Spirits Ltd.)
Ref: EC Identification No.: EC23A022HR195384

File No.: F. NO. J-11011/714/2009 — IA 11 (1)

Date of Issue: 03/04/2023

Period of Compliance: April 2024-September 2024

Point wise compliance of conditions stipulated in Environmental Clearance is given as

under:
S.No. | ECCONDITION COMPLIANCE STATUS
A. Specific Condition
i) As per the Notification S.0. 2339(E), dated 16 June, | Duly noted. The unit will be used for fuel ethanol

2021, project falls in category B2 and the proposed | manufacturing with a capacity of 105 KLPD and will
expansion capacity of 105 KLPD shall only be used for | continue to be utilized for the EBP programme in
fuel ethanol manufacturing as per self-certification in | the future as well.

form of a notarized affidavit by the Project Proponent.
Provided that subsequently if it is found that the
ethanol, produced based on the EC granted as per this
dispensation, is not being used completely for EBP
Programme, or if ethanol is not being produced, or if
the said distillery is not fulfilling the requirements
based on which the project has been appraised as
category B2 project, the EC shall stand cancelled.

i) The company shall comply with all the environmental | The company diligently complies with all
protection measures and safeguards proposed in the | environmental protection measures and safeguards
documents submitted to the Ministry. All the | as outlined in the documents submitted to the
recommendations made in the EIA/EMP in respect of | Ministry. Every recommendation in the EIA/EMP
environmental management, and risk mitigation | report regarding environmental management and
measures relating to the project shall be implemented | risk mitigation measures for the project has been
as per proposed in Annexure-I. and will continue to be effectively implemented.
Specifically, the unit ensures comprehensive
monitoring of ambient air quality and stack
emissions, supported by the installation of
Electrostatic Precipitators (ESP), green belt
development, and efficient effluent management
systems to maintain strict compliance with the
prescribed norms.

The ambient air quality monitoring report is
attached as Annexure-l.

iii) EC granted for a project on the basis of the submitted | Duly noted. The unit will procure the CLU certificate
documents shall become invalid in case the actual land | before commencing construction activities, should
for the project site turns out to be different from the | the actual land for the project site differ from the
land considered at the time of appraisal of project. | initially considered land.

Haryana Organics (A Division of Globus Spirits Ltd.) (April 2024-September 2024)
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Expansion of Grain/Molasses based Distillery from 1@ ML{ to 205 KLPD by new installment of 105 KLPD Grain
Base Ethanol plant along with Co-generation power plant from 3.0 MW to 4.6 MW at village Chulkana, Tehsil

Samalkha, District Panipat, Haryana

Conversion of land use (CLU) certificate shall be
obtained before start of construction activities.

NOC from the Central Ground Water Authority
(CGWA)/ Concerned Local authority shall be obtained
before start of the construction of plant and drawing
of the ground water for the project activities. State
Pollution Control Board / Pollution Control Committees
shall not issue the Consent to Operate (CTO) under Air
(Prevention and Control of Pollution) Act and Water
(Prevention and Control of Pollution) Act till the
project proponent shall obtain such permission. No
ground water shall be used for the plant operations.

Combined application (Renewel of existing 552
KLPD & additional for 400 KLPD) has been
submitted to HWRA for renewal of existing NOC
and for additional abstraction of 400 KLPD
groundwater Vide Application No.
HWRA/IND/R/2022/197 dated 19.06.2022 & is under
process.

Application is Attached as Annexure-2

Total Fresh water requirement after expansion shall
not exceed 952 m3/day, which will be sourced from
ground water. No Ground water recharge shall be
permitted within the premises. Industry shall construct
a rain water storage pond of 60 days capacity and the
accumulated water to be used as fresh water thereby
reducing fresh water consumption.

The Project authority acknowledges that the total
fresh water requirement after expansion does not
exceed 952 m3/day, sourced from groundwater. We
assure that no groundwater recharge will be
conducted within the premises. Rainwater is being
collected in storage tanks totalling 2,50,000 Litres
installed in the plant, with the accumulated water
utilized as fresh water, effectively reducing fresh
water consumption.

vi)

Spent Wash/stillage shall be sent to the decanter
followed by the Multiple Effect Evaporator and dryer
to form DDGS. DDGS to be used as cattle feed. The
MEE & Drier condensate, spent lees, WTP Rejects,
Boiler & Cooling tower blow downs, washings etc.,
is shall be treated in the ‘Condensate Polishing Unit’
(CPU). STP shall be installed to treat domestic
wastewater. The plant shall be based on ‘Zero Liquid
Discharge’ system and no effluent/treated water shall
be discharged outside factory premises.

The industry is / will run on “Zero Liquid Discharge”.
Following measures have been adopted for water
conservation to reduce or minimize water
consumption & usage:

Spent Wash: Grain Slops (Spent Wash) is being/will
be taken through Centrifuge Decanters for
separation of Suspended Solids separated as Wet
Cake. Thin Slops from the Decanter Centrifuge is
being/will be partially recycled back to process and
partially taken to Thins Slops Evaporation Plant for
concentration of remaining solids to form Syrup.
This Syrup is being/will be fed to bio-digester for
recovery of bio-gas followed by anaerobic or
aerobic sludge separator, final out let after this
process is then taken to MEE system for water
recovery, the concentrate from MEE is recycled to
decanter for solid recovery. DWGS is being/ will be
taken to a dryer and is dried to make it DDGS for
animal feed - Distillers Dried Grain Soluble.

@ Spent Lees: The spent lees from primary

distillation column (pre-rectifier) will be
recycled into liquefaction process and are
utilized as dilution water for incoming flour to

make slurry.

Haryana Organics (A Division of Globus Spirits Ltd.)

(April 2024-September 2024)
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¥ Process condensate from Multi - Effect
Evaporator (MEE) is being/will be cooled and
collected into a neutralization tank with
sufficient residence time. After neutralization
and filtration this process condensate is
being/will be recycled back to the process.

® For effective recycling of waste, 3-stage MEE
along with dryer has already been installed.
MEE condensate is treated in CPU and recycled
back in the process. Other waste is treated in
the state of art ETP and completely reused.

& Boiler blow down: Waste water generated
from boiler blow down is being/ will be
completely recycled into cooling towers and
ash quenching.

¥ Cooling Tower Blow down: Cooling tower blow
down is being/ will be utilized completely
internally.

¥ The industry on regular basis carries out waste
water analysis to conform to the standards
prescribed under Environment (Protection)
Rules, 1986.
The waste water monitoring results for the
compliance period “April 2024 to September
2024"" has been attached as Annexure .3
The groundwater quality monitoring results for
the compliance period ““ April 2024 to September
2024” has been attached as Annexure -4
Photographs showing Bio-Digester, Condensate
Refinement Polishing Unit and Multi Effect
evaporator have been attached as Annexure .5

vii)

ESP with a stack height of 44.2 m is already installed
with the existing 25 TPH Rice husk/Agro waste fired
boiler for controlling the particulate emissions within
the statutory limit of 50 mg/Nm3. ESP (Five field) with
a stack height of 50 meter will be installed with the 30
TPH Biomass/Rice husk/Agro waste fire boiler for the
particulate emission within the statutory of 50
mg/Nm3. Coal shall not be used as fuel. At no time, the
emission levels shall exceed the prescribed standards.
In the event of failure of any pollution control system
installed by the unit, the respective unit shall not be

Exclusively relying on biomass, rice husk, and agro
waste as fuel for the boiler, we are currently in
alignment with the organization's current
requisites. Nevertheless, we are strategically poised
to embrace and seamlessly integrate any
forthcoming updates or advancements into our
operational framework. Regular monitoring of
emission levels is conducted to ensure compliance
with prescribed standards. The latest monitoring
report is attached herewith as Annexure-6

Haryana Organics (A Division of Globus Spirits Ltd.)
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restarted until the control measures are rectified to
achieve the desired efficiency. Performance
assessment of pollution control devices/ systems will
be conducted annually. As proposed existing 10 TPH
boiler shall be dismantled and disposed in an
environmentally sound manner.

The unit assures that coal will not be utilized as fuel
under any circumstances.

In the event of any failure of the pollution control
systems installed by the unit, restarting operations
will only occur once the control measures are
rectified to achieve the desired efficiency.

viii)

Boiler ash (57 TPD) will be used for brick manufacturing
and supplied to brick manufacturers. PP shall use
biomass like rice husk/agro waste as fuel for the
proposed boiler. PP shall meet 15% of the total power
requirement from solar power by generating power
inside plant premises/adjacent/nearby areas. Approach
to the project site to the nearest highway will be
maintained by the industry.

The company has entered into an agreement with
the Banwala Co-operative L/C Society Ltd. for the
management of fly ash generated from its existing
boilers. The copy of the Memorandum of
Understanding (MoU) for the supply of fly ash is
attached as Annexure 7.

The unit exclusively utilizes biomass such as rice
husk and agro waste as fuel for the proposed boiler.

The Project Proponent (PP) is actively exploring the
possibilities of solar power generation within the
plant premises and nearby areas.

ix) CO2 (157 TPD) generated during the fermentation | The CO2 generated during the fermentation
process will be collected by utilizing CO2 scrubbers and | PrO¢€sS is being/will be collected by CO2 scrubbers
and sold to authorized vendors.
shall be sold to authorized vendors.
X) PP shall allocate at least Rs. 50 Lakhs/annum for | Occupational health surveillance programme is
Occupational Health Safety. Occupational Health | taken as regular exercise for all the employees.
Centre for surveillance of the worker’s health shall be | Regular medical check-up of employees is
set up. The health data shall be used in deploying the | conducted in its medical centre.
duties of the workers. All workers & employees shall be | The last medical health reports are attached as
provided with required safety kits/mask for personal | Annexure 8.
protection. The photographs showing regular occupational
health surveillance programme is attached as
Annexure 9.
All workers and employees are provided with
personal protective equipment (PPE). Photographs
is provided in Annexure 9A.
xi) Training shall be imparted to all employees on safety | Training isimparted to all employees regarding their
and health aspects of chemicals handling. Safety and health and safety aspects in chemical handling.
) ) o ) Photographs of the training and Training record are
visual reality training shall be provided to employees. attached as Annexure 10.
Xii) The unit shall make the arrangement for protection of | The company has made arrangements for

possible fire hazards during manufacturing process in

protection of fire hazards which are as follows:

Haryana Organics (A Division of Globus Spirits Ltd.)
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material handling. Firefighting system shall be as per

norms. PESO certificate shall be obtained.

@ Fire extinguishers are readily accessible for
immediate use in all parts of the occupancy.

@ Adequate dust suppression measures are
provided to prevent fugitive emission and also
risk of fire. Similar measures are also adopted
for loading/unloading operations.

@ All necessary medical facilities for first aid are
already there in the factory premises.

¥ Emergency escape route is marked at all places
in the industry towards designated assembly
point.

® Firefighting measures are already available at
the alcohol storage area.

Photograph  showing firefighting measures

adopted within plant premises have been attached

as Annexure 11.

The photographs showing Fire Safety Training is

attached as Annexure 12.

Last safety training attendance sheet is attached as

Annexure 13.

The company has also obtained Fire NOC and copy

of the same is attached as Annexure 14.

The company has obtained PESO certificate from

the authority and strictly complies the same.

The copy of PESO certificate is attached as
Annexure 15.

xiif) Process organic residue and spent carbon, if any, shall | In this project, no processed organic residue, spent
be sent to Cement and other suitable industries for its | carbon, processed inorganic & evaporation salts are
incinerations. ETP sludge, process inorganic & | produced.
Evaporation salt shall be disposed of to the TSDF.

Xiv) The company shall undertake waste minimization | Following steps have been taken by the Unit:

measures as below

(3) Metering and control of quantities of active
ingredients to minimize waste

(b) Reuse of by-products from the process as raw
materials or as raw material substitutes in other

processes.

e System for metering and controlling the
quantities of active ingredients are already
in place, system is designed to optimize the
use of these ingredients, thereby reducing

waste and promoting efficient use. Unit is

Haryana Organics (A Division of Globus Spirits Ltd.)
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(c) Use of automated filling to minimize spillage. (d)
Use of Close Feed system into batch reactors. (e)
Venting equipment through vapour recovery system.

(f) Use of high-pressure hoses for equipment clearing

to reduce waste water generation.

also having centrifugal Decanters Followed
by MEE and Dryer to minimize the waste.

e The CO2 generated from the fermentation
process is being collected and stored in the
tanks and sold to authorized vendors.

e Unitis having automated filling to minimize
spillage and closed feed system.

e The fly ash generated from the boiler is
being/will be sold to nearby brick
manufacturers.

e Unit is having the Dryers to convert the
DWGS to DDGS and by utilizing its vapors
heat in vapors integrated system, unit
could reduce the steam consumption in
Multi Effect Evaporator plant (MEE).

e Biogas generated from Bio-methanation is
being/will be used as fuel in boiler.

e Unit is having high pressure hoses to

reduce waste water generation.

XV) The green belt of at least 5-10 m width has been | More than 35% of the total area of the project area
developed in 2.427 hectares i.e., 35.28 % of total project | has been developed as greenbelt and plantation,
area with tree density @ 2500 trees per hectares, | which encompasses 6.0 acres and will continue to
mainly along the plant periphery and same will be | be maintained in the future. Additionally, around
maintained. Selection of plant species shall be as per | 4000 trees have already been planted within the
the CPCB guidelines in consultation with the State | plant premises, as per CPCB guidelines including a
Forest Department and native species shall be | variety of species such as Neem, Polyalthia,
developed. Records of tree canopy shall be monitored | Sheesham, Banyan, Date palm, Coconut tree,
through remote sensing map. Conifer/cone, Bamboo, Peepal tree, Mango, and

Guava.
Photographs showing greenbelt developed in the
plant premises is shown in Annexure 16.

xvi) PP proposed to allocate Rs. 1.00 Crores towards | The proposed allocation of Rs. 1.00 Crores towards

Extended EMP (CER) which shall be spent as submitted
in CER plan (Annexure-II) for monitorable activities like
up-gradation of schools with provision of facilities e.g.

Class rooms, playground, Laboratory, Library,

Extended EMP (CER) is aligned with our ongoing
project's Environmental Management Plan (EMP).
We will execute all planned activities outlined in
Annexure-ll, including the up-gradation of schools
with provisions such as classrooms, playgrounds,
laboratories, libraries, computer classes, toilets,

Haryana Organics (A Division of Globus Spirits Ltd.)
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Computer class, toilets, potable drinking water
facilities, solar light/solar power support for
uninterrupted power supply, soil nutrient management
etc. Further, all the proposed activities under CER shall
be completed before the commissioning of the plant in

consultation with District administration.

potable drinking water facilities, solar light/power
support for uninterrupted power supply, and soil
nutrient management.

xvii) | There shall be adequate space inside the plant | Adequate parking area has been provided with in
premises earmarked for parking of vehicles for raw the plant premises for loading and unloading of the
) n ) raw materials, finished products and by products.
materials and finished products and no parking to be Along with this a management team in place to
allowed outside on public places. Out of the total | oversee traffic management for incoming and
project area, 15% shall be allotted solely for parking | outgoing vehicles.15 % out of total project area has
. N been allotted for parking and rest rooms.
purposes with facilities like rest rooms etc.
xviif) | Storage of raw materials shall be either in silos or in | Dust pollution & Fugitive emissions are controlled

covered areas to prevent dust pollution and other
fugitive emissions. All stockpiles should be constructed
over impervious soil and garland drains with catch pits
to trap runoff material shall be provided. Biomass shall
be stored in covered sheds and wind breaking
walls/curtains shall be provided around biomass
storage area to prevent its suspension during high
wind speed. All Internal roads shall be paved. Industrial
vacuum cleaner shall be provided to sweep the internal
roads. The Air Pollution Control System shall be

interlocked with process plant/machinery for

by providing raw material covered storage area,
closed handling & Conveyance of chemicals/
Materials, and water sprinkling system.

All stockpiles are being/will constructed over
impervious soil and garland drains to avoid the
mixing of accidental spillages with domestic
wastewater. Domestic wastewater directly goes
into STP for its treatment through different routes.
Covered sheds and wind breaking walls/curtains is
provided around the biomass storage area.

Roads within the premises are concreted/paved to

avoid vehicular emission.
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shutdown in case of operational failure of Air Pollution

Control Equipment.

In the event of failure of any pollution control
system, the respective unit will not be restarted
until the control measures are rectified to achieve
the desired efficiency.

Photographs showing dust emission measures

taken by the company are attached as Annexure 17.

Fugitive emission monitoring result for half yearly
April 2024-September 2024 is attached as Annexure
18

The copy of latest and valid PUC Certificates of the

vehicles being used in the plant premises are shown

in Annexure 19.

Xix) Continuous online (24x7) system for monitoring of | Online monitoring system has been installed at the
stack emissions/effluent quality shall be installed for ili'gis?enrfeshteo j::jer(;nofres;g;n:n(tj)a;:DSC[;s, Lt;ii:sgt
flue gas emissions and the pollutants concentration, | screenshot of continuous online monitoring report
and the data shall be transmitted to the CPCB and SPCB Is attached as Annexure 20.
server. For online continuous monitoring of effluent,
the unit shall install web camera with night vision
capability and flow meters in the channel/drain carrying
effluent within the premises.

XX) A separate Environmental Management Cell (having | A separate environmental management cell
qualified person with Environmental | equipped with full fledge laboratory facilities is set
Science/Environmental engineering/specialization in | up to carry out the environment management and
the project area) equipped with full-fledged laboratory | monitoring functions.
facilities shall be set up to carry out the Environmental | EMC head directly report to Director of
Management and Monitoring functions. EMC head | Organization.
shall report directly to Head of Organization/ | Photographs showing laboratory at the plant site is
Director/CEO as per company hierarchy. shown in Annexure 21

The hierarchy structure being followed in EMC is
Shown in Annexure 22
XXi) PP shall sensitize and create awareness among the | PP shall Advocate for awareness responsible for

people working within the project area as well as its
surrounding area on the ban of Single Use Plastic in
order to ensure the compliance of Notification
published by MOEFCC on 12th August, 2021. A report

along with photographs on the measures taken shall

raising awareness and promoting understanding
among individuals within and around the project
area regarding the prohibition of Single Use Plastic.
This effort aims to ensure adherence to the
Notification released by MOEFCC on August 12,
2021. The six-monthly compliance report to the
relevant authority must include a detailed account,
supported by photographs, of the initiatives taken
in this regard.
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also be included in the six-monthly compliance report

being submitted to concern authority.

B. General Condition

i) No further expansion or modifications in the plant, | Haryana Organics (A Division of Globus Spirits Ltd.)
other than mentioned in the EIA Notification, 2006 and | ensures that no further expansion or modification
its amendments, shall be carried out without prior | in the plant will be undertaken without prior
approval of the Ministry of Environment, Forest and | approval from the Ministry of Environment, Forest
Climate Change/SEIAA, as applicable. In case of | & Climate Change (MoEFCC)/SEIAA. Prior approval
deviations or alterations in the project proposal from | will be sought from the concerned authority if
those submitted to this Ministry for clearance, a fresh | required. In the event of any deviations or
reference shall be made to the Ministry/SEIAA, as | alterations in the project proposal from those
applicable, to assess the adequacy of conditions | originally submitted to this Ministry for clearance,
imposed and to add additional environmental | the unit guarantees that a fresh reference will be
protection measures required, if any. made to the Ministry/SEIAA, as applicable, to assess

the adequacy of conditions imposed and to
incorporate  any  additional  environmental
protection measures deemed necessary.

ii) The energy source for lighting purpose shall be | For Lighting purposes, we are primarily prioritizing
preferably LED based, or advanced having preference | towards LED lights for ensuring Energy
in energy conservation and environment betterment. | Conservation and Environment Betterment

iii)) The overall noise levels in and around the plant area | The overall noise levels in and around the plant area
shall be kept well within the standards by providing | 1 maintained well within prescribed standards
noise control measures including acoustic hoods,
silencers, enclosures etc. on all sources of noise through the adoption of adequate mitigation
generation. The ambient noise levels shall conform to | measures such as good maintenance practices,
the standards prescribed under the Environment | jnstallation of acoustic hoods and enclosures at
(Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day . .

. i i noise sources, and the use of personal protective

time) and 70 dBA (night time).
equipment. Regular noise surveys are conducted at
strategic locations to monitor the noise levels.
Ambient noise level monitoring is conducted
regularly to ensure compliance with prescribed
limits. The ambient noise level monitoring results
for the duration of April 2024 to September 2024
have been obtained and are attached as Annexure
23.

iv) The company shall undertake all relevant measures for | The company has already taken various measures to
improving the socio- economic conditions of the | improve the socio-economic conditions of the area.
surrounding area. CER activities shall be undertaken by | The details showing the corporate social
involving local villages and administration and shall be | responsibility undertaken by the company have
implemented. The company shall undertake eco- | been attached as Annexure 24. The company is
developmental measures including community welfare | involvedin various society welfare programmes and
measures in the project area for the overall | ensuresto work efficiently in future as well.
improvement of the environment.

v) The company shall earmark sufficient funds towards | The company is obligated to allocate an adequate

capital cost and recurring cost per annum to implement

budget for capital cost and recurring cost per

Haryana Organics (A Division of Globus Spirits Ltd.)
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the conditions stipulated by the Ministry of
Environment, Forest and Climate Change as well as the
State Government along with the implementation
schedule for all the conditions stipulated herein. The
funds so earmarked for environment management/
pollution control measures shall not be diverted for any
other purpose.

annual expenses to effectuate the requirements
outlined by the Ministry of Environment, Forest and
Climate Change, as well as the State Government.
This includes adhering to the specified
implementation schedule for all conditions
mentioned herein. It is expressly prohibited to
redirect the allocated funds for environmental
management or pollution control measures to any
other purpose.

vi) A copy of the clearance letter shall be sent by the | The copy of clearance letter was sent to local
project proponent to concerned Panchayat, zilla | authorities after it was obtained and no
Parishad/Municipal Corporation, Urban local Body and | Objections/suggestions were received from them.
the local NGO, if any, from whom suggestions/
representations, if any, were received while processing
the proposal.

vii) The project proponent shall also submit six monthly | The  six-monthly = compliance reports are
reports on the status of compliance of the stipulated | consistently submitted to the concerned authorities
Environmental Clearance conditions including results | both via email, and they are also uploaded to the
of monitored data (both in hard copies as well as by e- | Parivesh portal 2.0. The company ensures the timely
mail) to the respective Regional Office of MoEF&CC, | submission of six-monthly compliance reports,
the respective Zonal Office of CPCB and SPCB. A copy | including results of monitored data, to the
of Environmental Clearance and six-monthly | respective Regional Office of MoEF&CC and the
compliance status report shall be posted on the | respective Zonal office of CPCB.
website of the company. Last Submission receipt of six-monthly compliance

report is Annexure-25.

viii) The environmental statement for each financial year | The environmental statement (Form V) for each
ending 31st March in Form-V as is mandated shall be | financial year is regularly submitted to the Regional
submitted to the concerned State Pollution Control | Office of the MoEF & CC. The last copy of the
Board as prescribed under the Environment | submitted Environmental Statement Report (ESR)
(Protection) Rules, 1986, as amended subsequently, | has been attached herewith as Annexure-26.
shall also be put on the website of the company along
with the status of compliance of environmental
clearance conditions and shall also be sent to the
respective Regional Offices of MOEF&CC by e-mail

ix) The project proponent shall inform the public that the | It was publicly informed that environmental

project has been accorded environmental clearance by
the Ministry and copies of the clearance letter are
available with the SPCB/Committee and may also be
seen at Website of the Ministry and at
https://parivesh.nic.in/. This shall be advertised within
seven days from the date of issue of the clearance
letter, at least in two local newspapers that are widely
circulated in the region of which one shall be in the
vernacular language of the locality concerned and a
copy of the same shall be forwarded to the concerned
Regional Office of the Ministry.

clearance letter has been obtained from MoEF&CC,
Delhi, via public notices in local newspapers namely,
‘The Tribune’ and ‘Dainik Bhaskar’ on 02.03.2013 &
27.03.2013 respectively.
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X) The project authorities shall inform the Regional Office | Agreed and complied. The unit informs both the
as well as the Ministry, the date of financial closure and | Regional Office and the Ministry regarding the date
final approval of the project by the concerned | of financial closure, final approval of the project by
authorities and the date of start of the project. the concerned authorities, and the date of the

project's commencement.

xi) This Environmental clearance is granted subject to final | The unit understands and acknowledges that

outcome of Hon’ble Supreme Court of India, Hon’ble
High Court, Hon’ble NGT and any other Court of Law, if
any, as may be applicable to this project

Environmental clearance is granted subject to the
final outcome of Hon’ble Supreme Court of India,
Hon’ble High Court, Hon’ble NGT, and any other
Court of Law.

Rk Rk Rk R R
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/A/01 Report No.: JME/A/240920005

Name & Address of M/s. Haryana Organics (A Division of Globus Spirits Ltd.) Format No.: 7.5 F-02

Unit at Village- Chulkana, Teh- Samalkha, Party Reference No. Nil

District- Panipat, Haryana-132101

Reporting Date: 25/09/2024
Analysis Completion Date:25/09/2024
Analysis Start Date: 20/09/2024

Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024

General Information
Client Representative (Name & Designation)

Sample collected by

Sampling Location

Latitude

Longitude

Instrument used

Instrument code

Instrument calibration status

Scope of Monitoring

Meteorological condition during monitoring
Date of Monitoring

Time of Monitoring

Actual duration of Monitoring, (minutes)
Ambient Temperature (°C)

Surrounding activity

Control measure if Any

Sampling & Analysis Protocol
Parameter Required

Mr. Akhil Kumar (GM.HR & ADMIN)
JMELPL Team

Near Main Gate

29°13'10.92" N

76° 59' 46.05" E

RDS, FPS & BS

JME/RDS/01/24, JME/FPS/01/22 & JME/BS/01/01
Calibrated

Regulatory Requirement

Clear Sky

17/09/2024 to 18/09/2024

09:20 to 09:20 Hrs.

1405.0

Max 33°C, Min 22°C

Human & Vehicular Activities
1S-5182

As per work order

TEST RESULTS
S. No. Test Parameters Test Method Results Units NAAQS
1. PM 2.5 1S:5182, (Part-24) 53.05 pg/ms 60
2. PM 10 IS:5182, (Part -23) 93.74 pg/m? 100
3. Nitrogen Dioxides 1S:5182, (Part -6) 21.46 pg/m?3 80
4. Sulphur Dioxide 1S:5182, (Part -2) 8.30 pg/m?3 80
5. Ozone 1S:5182, (Part-9) 23.57 pg/m?3 180
6. Lead IS: 5182, (Part-22) BDL (DL 0.02) pg/m?3 1
7. Carbon Monoxide IS: 5182, (Part -10) 0.60 mg/m3 4
Page No. 1 of 2
Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
SR Emaar Digital Greens, Tower-B, Unit No.1517,
fthe laboratory Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)

spe:




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/A/01 Report No.: JME/A/240920005
8. Ammonia IS:5182, (Part 25) 26.57 pg/m?3 400
9. Benzene 1S:5182, (Part -11) BDL (DL 1.0) pg/m?3 5
10. |Benzo (a) pyrene 1S:5182, (Part -12) BDL (DL 0.5) ng/m?3 1
. JMPLPL/STOP/03 (Issue Date- 3
11.  |Arsenic 21/09/2022) BDL (DL 0.5) ng/m 6
12.  |Nickel IS:5182, (Part-26) BDL (DL 1.0) ng/m3 20

*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-Il sec.-3(i)] 16.11.2009
BDL- Below Detection Limit, DL- Detection Limit

**End of Report**

Page No. 2 of 2

Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




Sample Number:
Name & Address of

Unit

Approved from MoEF&CC & Certified -

TC-6821

ISO 9001:2015, 1SO 14001:2015, 1SO 45001:2018

TEST REPORT

JME/GSL/A/02

District- Panipat, Haryana-132101

M/s. Haryana Organics (A Division of Globus Spirits Ltd.)
at Village- Chulkana, Teh- Samalkha,

Report No.: JME/A/240920006
Format No.: 7.5 F-02

Party Reference No. Nil

Reporting Date: 25/09/2024

Analysis Completion Date:25/09/2024

Analysis Start Date: 20/09/2024
Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024

General Information

Client Representative (Name & Designation) Mr. Akhil Kumar (GM.HR & ADMIN)

Sample collected by JMELPL Team

Sampling Location Near IMFL Bottling

Latitude 29°13'06.93" N

Longitude 76° 59'49.70" E

Instrument used RDS, FPS & BS

Instrument code JME/RDS/01/24, JME/FPS/01/22 & JME/BS/01/01

Instrument calibration status Calibrated

Scope of Monitoring Regulatory Requirement

Meteorological condition during monitoring Clear Sky

Date of Monitoring 18/09/2024 to 19/09/2024

Time of Monitoring 10:00 to 10:00 Hrs.

Actual duration of Monitoring, (minutes) 1415.0

Ambient Temperature (°C) Max 33°C, Min 22°C

Surrounding activity Plant Operation and Vehicular Activities

Control measure if Any --

Sampling & Analysis Protocol 1S-5182

Parameter Required As per work order

TEST RESULTS

S. No. Test Parameters Test Method Results Units NAAQS
1. PM 2.5 1S:5182, (Part-24) 48.03 pg/m3 60
2. PM 10 1S:5182, (Part -23) 85.44 pg/m? 100
3. Nitrogen Dioxides 1S:5182, (Part -6) 19.68 pg/m? 80
4. Sulphur Dioxide 1S:5182, (Part -2) 7.94 pg/m3 80
5. Ozone 1S:5182, (Part-9) 20.22 pg/m? 180
6. Lead IS: 5182, (Part-22) BDL (DL 0.02) pg/m? 1
7. Carbon Monoxide I1S: 5182, (Part -10) 0.64 mg/m3 4

Tested by

Checked by

Page No. 1 of 2

Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/A/02 Report No.: JME/A/240920006
8. Ammonia 1S:5182, (Part 25) 30.42 pg/m3 400
9. Benzene 1S:5182, (Part-11) BDL (DL 1.0) pg/m3 5
10. |Benzo (a) pyrene 1S:5182, (Part -12) BDL (DL 0.5) ng/m3 1
11, |Arsenic JMPLPL/SJ%S;%’;';?“Q Date- BDL (DL 0.5) ng/m? 6
12.  |Nickel 1S:5182, (Part-26) BDL (DL 1.0) ng/m?3 20

*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-Il sec.-3(i)] 16.11.2009
BDL- Below Detection Limit, DL- Detection Limit

**End of Report**

Page No. 2 of 2

Tested by Checked by Authorized Signatory
Reg. Office & Labh.
424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)
E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/A/03 Report No.: JME/A/240920007
Name & Address of M/s. Haryana Organics (A Division of Globus Spirits Ltd.) Format No.: 7.5 F-02
Unit at Village- Chulkana, Teh- Samalkha, Party Reference No. Nil
District- Panipat, Haryana-132101 .
Reporting Date: 25/09/2024
Analysis Completion Date:25/09/2024
Analysis Start Date: 20/09/2024
Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024
General Information
Client Representative (Name & Designation) Mr. Akhil Kumar(GM.HR & ADMIN)
Sample collected by JMELPL Team
Sampling Location Near Admin Office
Latitude 29°13'06.93" N
Longitude 76° 59'48.48" E
Instrument used RDS, FPS & BS
Instrument code JME/RDS/01/18, JME/FPS/01/18 & JME/BS/01/02
Instrument calibration status Calibrated
Scope of Monitoring Regulatory Requirement
Meteorological condition during monitoring Clear Sky
Date of Monitoring 17/09/2024 to 18/09/2024
Time of Monitoring 09:35 to 09:35 Hrs
Actual duration of Monitoring, (minutes) 1410.0
Ambient Temperature (°C) Max 33°C, Min 22°C
Surrounding activity Plant Operation
Control measure if Any --
Sampling & Analysis Protocol 1S-5182
Parameter Required As per work order
TEST RESULTS
S. No. Test Parameters Test Method Results Units NAAQS
1. PM 2.5 1S:5182, (Part-24) 43.45 pg/m3 60
2. PM 10 1S:5182, (Part -23) 81.55 pg/m? 100
3. Nitrogen Dioxides 1S:5182, (Part -6) 17.06 pg/m? 80
4. Sulphur Dioxide 1S:5182, (Part -2) 7.64 pg/m3 80
5. Ozone 1S:5182, (Part-9) 19.85 pg/m? 180
6. Lead IS: 5182, (Part-22) BDL (DL 0.02) pg/m? 1
7. Carbon Monoxide IS: 5182, (Part -10) 0.62 mg/m3 4
Page No. 1 of 2
Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

sl e Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)

spe:




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/A/03 Report No.: JME/A/240920007
8. Ammonia 1S:5182, (Part 25) 29.56 pg/m?3 400
9. Benzene 1S:5182, (Part -11) BDL (DL 1.0) pg/m3 5
10. |Benzo (a) pyrene 1S:5182, (Part -12) BDL (DL 0.5) ng/m3 1
11, |Arsenic JMPLPL/SJ%S;%’;';?“Q Date- BDL (DL 0.5) ng/m? 6
12.  |Nickel IS:5182, (Part-26) BDL (DL 1.0) ng/m?3 20

*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-Il sec.-3(i)] 16.11.2009
BDL- Below Detection Limit, DL- Detection Limit

**End of Report**

Page No. 2 of 2

Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/A/04

Name & Address of M/s. Haryana Organics (A Division of Globus Spirits Ltd.)

Unit at Village- Chulkana, Teh- Samalkha,
District- Panipat, Haryana-132101

Report No.: JME/A/240920008
Format No.: 7.5 F-02

Party Reference No. Nil

Reporting Date: 25/09/2024

Analysis Completion Date: 25/09/2024

Analysis Start Date: 20/09/2024
Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024

General Information

Client Representative (Name & Designation) Mr. Akhil Kumar(GM.HR & ADMIN)

Sample collected by JMELPL Team

Sampling Location Plant Area

Latitude 29°13'04.30" N

Longitude 76° 59'51.21" E

Instrument used RDS, FPS & BS

Instrument code JME/RDS/01/18, JME/FPS/01/18 & JME/BS/01/02

Instrument calibration status Calibrated

Scope of Monitoring Regulatory Requirement

Meteorological condition during monitoring Clear Sky

Date of Monitoring 18/09/2024 to 19/09/2024

Time of Monitoring 10:20 to 10:20 Hrs

Actual duration of Monitoring, (minutes) 1420.0

Ambient Temperature (°C) Max 33°C, Min 23°C

Surrounding activity Near Boiler Area & Vehicular Activities

Control measure if Any --

Sampling & Analysis Protocol 1S-5182

Parameter Required As per work order

TEST RESULTS

S. No. Test Parameters Test Method Results Units NAAQS
1. PM 2.5 1S:5182, (Part-24) 50.88 pg/ms 60
2. PM 10 IS:5182, (Part -23) 86.75 pg/m? 100
3. Nitrogen Dioxides 1S:5182, (Part -6) 24.19 pg/m?3 80
4. Sulphur Dioxide 1S:5182, (Part -2) 9.30 pg/m?3 80
5. Ozone 1S:5182, (Part-9) 22.10 pg/m?3 180
6. Lead IS: 5182, (Part-22) BDL (DL 0.02) pg/m?3 1
7. Carbon Monoxide IS: 5182, (Part -10) 0.70 mg/m3 4

Tested by

se specified s
inferred norimplied.
fthe laboratory

Checked by
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Authorized Signatory

Reg. Office & Labh.
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Gurugram-122011(Haryana)
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TEST REPORT

Sample Number: JME/GSL/A/04 Report No.: JME/A/240920008
8. Ammonia 1S:5182, (Part 25) 29.42 pg/m?3 400
9. Benzene 1S:5182, (Part -11) BDL (DL 1.0) pg/m3 5
10. |Benzo (a) pyrene 1S:5182, (Part -12) BDL (DL 0.5) ng/m3 1
11, |Arsenic JMPLPL/SJ%S;%’;';?“Q Date- BDL (DL 0.5) ng/m? 6
12.  |Nickel IS:5182, (Part-26) BDL (DL 1.0) ng/m?3 20

*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-Il sec.-3(i)] 16.11.2009
BDL- Below Detection Limit, DL- Detection Limit

**End of Report**
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424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
5 d. Emaar Digital Greens, Tower-B, Unit No.1517,
uce exceptin ful ut ap of the laboratory. Golf Course Ext. Road, Sector-61 -
sdiction of Jaipur court only. Guru gra m-122011(Ha rya na)




Annexure-2 Groundwater Abstraction Application

925

Government of Haryana
Haryana Water Resources Authority

207

Applications for Issue of Permission to Extract Ground Water

Application for Permission to Extract Ground Water for Industrial Use

Application No: 13-3/20564/1/HR/IND/2021

. General Information:

Application Type Category/ Type of Application:

@)

(i)

(iii)

(iv)

V)

(vi)

(vii)

(viii)

Name of Applicant:

ID Proof Type

ID Proof no

Id Proof Document

Designation of Applicant:

Name of Industry:

Registration number of Industry:
Location Details of the Industrial Unit
Industrial Unit Address

State:

District:

Tehsil:

Block:

Village/MC:

Region:

Correspondence Address

Complete Postal Address

Mobile Number:

E-Mail of Industry:

Salient Features of the Industrial Activity:

Type of Industry

Industry fall under

Is Water Intensive
Purpose of Abstraction
Groundwater utilization for
Consent to Operate

Date of commencement

Description

PARVESH CHAWLA

AUTHORISED SIGNATORY
HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LTD)
6414

Haryana
PANIPAT
Samalkha
SAMALKHA
Chulkana

over-exploited

HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LTD),
4 KM CHULKANA, SAMALKHA, PANIPAT

8360268575

parveshchd@gmail.com

Beverages

No

Existing Industry

MANUFACTURING OF EXTRA NEUTRAL ALCOHOL (ENA)
FROM DISCARDED GRAINS, BOTTLING OF COUNTRY
LIQUOR AND INDIAN MADE FOREIGN LIQUOR (IMFL)

Land use details of the existing/proposed Industrial unit premises

Ownership of the land(Enclose documents of

ownership)

Latitude Longitude

Download


mailto:parveshchd@gmail.com
https://hwra.org.in/data/IndustrialFiles/Ownership_20564_637535119751623139.pdf
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Location Map Download
Total Land area(in sq m) 72216.32
Rooftop area of buildings/sheds(in sq m) 2850.00
Road/paved area(in sq m) 33394.32
Green belt area(in sq m) 16000.00
Open Land (in sq m) 19972.00
Source of availability No
of surface water for
Industrial use, if any
Townships/villages Yes CHULKANA
within 2 km radius of
the Industrial unit
Source of recycled water ETP
2) Detail of water requirement/ recycled water usage : (Please enclose flow chart of activities and
requirement of water at each stage)
Flow Chart of activities and requirement of water Download
Quality of groundwater Fresh Water
Name of NABL(Under Valid Certificate) ENVIRON TECH LABORATORIES
Upload test report of groundwater quality from NABL Download
accredited lab
Total water required(in m3/day) 682.00
Ground Water required(in m3/day) 552.00
Recycled Water usage(in m3/day) 130.00
Proposed/existing water supply from any agency(in 0.00
m3/day)
(i) Breakup of Water Requirement and Uasage:
Activity Existing Proposed Total No. of Annual
Requirement = Requirement Requirement Operational Requirement
(m3/day) (m3/day) (m3/day) Daysin aYear (m3/year)
Industrial Activity 632.00 0.00 632.00 330 208560.00
Residential / 5.00 0.00 5.00 330 1650.00
Domestic
Greenbelt 45.00 0.00 45.00 330 14850.00
Development/
Environment
Maintenance
Other Use 0.00 0.00 0.00 0 0.00
Grand Total 682.00 0.00 682.00 225060.00
(iii) Breakup of Recycled Water Usage:
(m3/day) (Days) (m3Jyear)
(a) Total Waste Water Generated: 164.00 330
(b) Quantity of Treated Water Available 130.00 330
i). Reuse in Industrial Activity: 85.00 330


https://hwra.org.in/data/IndustrialFiles/LocationMap_20564_637512348151346693.pdf
https://hwra.org.in/data/IndustrialFiles/FlowChart_20564_637535119999546527.pdf
https://hwra.org.in/data/IndustrialFiles/NABL_20564_637512408669988905.pdf
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0.00

ii). Reuse in Green Belt Development: 45.00 330
iii). Any other use 0.00 0
(c) Total Treated Water Utilized: 130.00
(d) Quantity and mode of disposal of unutilised effluent: 0.00
3. Details of existing and/ or proposed groundwater abstraction structures
(a) Groundwater Abstraction Structure-Existing
SNo. | Type/ Year of | Depth [Depthto | Discharg | Operatio [Mode | Horse | Whether Wheter
construction | (meter)| water |e(m3 per nal of lift | Power |fitted with [ permission/
/ level hour) hours/ of water registered
Diamet | (meters (day)/ pump | meter or | with HRWA/
er below dayslyea not if so Details
(mm) | ground r of permission
level)
1 [bore well/ 100.00/ 34.00 24.00|6/ 4 15 No No/
1994 250.00 330
2 |bore well/ 100.00/ 35.00 24.00|6/ 4 10 No No/
1994 230.00 330
3 |bore well/ 175.00/ 35.00 30.00(6/ 4 35 Yes No/
1994 300.00 330
4 |bore well/ 150.00/ 34.00 24.00|6/ 4 15 Yes No/
1994 250.00 330
Quantum of ground water recharge(m3/year) 364320.00
NOC for water supply from Local Authority Download
Details of rainwater harvesting and artificial recharge Download
measures for groundwater recharge in the premises. If the
firm has proposed to take up rainwater harvesting and
recharge outside the industrial unit premises, then provide
NOC from the concern authority/agency where the harvesting
measures are proposed, if already implemented, details may
be furnished. (attach report on comprehensive & feasible
Rainwater harvesting/recharge proposal).
Water Balance Chart with water requirement at each Stage. Download
Have you applied earlier for groundwater clearance from Download
Government Agency, if so, give details thereof with status
Water Efficient Technology will be adopted Download
Consent of operate issued by HSPCB(CTO) Download
Impact Assesment Report Proposed Extraction Download


https://hwra.org.in/data/IndustrialFiles/NOC_20564_637512408935565385.pdf
https://hwra.org.in/data/IndustrialFiles/ReportNOC_20564_637512359792458748.pdf
https://hwra.org.in/data/IndustrialFiles/WaterBalance_20564_637512359884316966.pdf
https://hwra.org.in/data/IndustrialFiles/EarlierApplication_20564_637512409148182781.pdf
https://hwra.org.in/data/IndustrialFiles/WaterEfficiencyDoc_20564_637512360000233286.pdf
https://hwra.org.in/data/IndustrialFiles/CTODocument_20564_637512424865766258.pdf
https://hwra.org.in/data/IndustrialFiles/ImpactReport_20564_637512424888574575.pdf
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I shall comply with all the terms and conditions of the Yes
Permission

It is to certify that the details and information furnished above are true to the best of my knowledge and belief

and | am aware that if any part of the data/information submitted is found to be false or misleading at any stage
the application will be rejected out rightly.

Date: 4/24/2021 8:26:53 AM

Place: panipat

Name of Authorized Person: Parvesh Chawla
Designation of Authorized Person: Authorized Signatory

Authorization Letter: Download

Download

Signature of Applicant with Office Seal

a) Information of payment for Application Fee

Total Amount 100000.00
Mode of Payment Offline
Bank Name DD No. DD Date Amount Attachment
AXIS BANK 014518 01/01/1900 100000.00 | Download
b) Information of payment for Tarrif Fee
Total Amount 496800.00
Mode of Payment Offline
Bank Name DD No. DD Date Amount Attachment

AXIS BANK LTD 014822 08/06/2021 496800.00 Download


https://hwra.org.in/data/IndustrialFiles/AuthorizedDocument_20564_637548828665477039.pdf
https://hwra.org.in/data/IndustrialFiles/SignedApplication_20564_637548828363250937.pdf
https://hwra.org.in/data/IndustrialFiles/AppDD_20564_637514288708675894.pdf
https://hwra.org.in/data/IndustrialFiles/AppDD_20564_637514288708675894.pdf







CiN No_U74Z20HR2011PTC085756

zoLAB Pvt L1D.

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number JME/GSL/WW/01 Report No JME/WW/240920002
Name & Address of M/s. Haryana Organics Format No. 7.5 F-01
Unit (A Division of Globus Spirits Ltd.) .

Grain/Molasses based Distillery Unit (25 KLD) to Grain  Party Reference No. Nil

(100 KLPD) or [Grain (75 KLPD) and Molasses (25
KLPD)] at vill- Chulkana, Teh- Samalkha,
Dist- Panipat, Haryana

Sample Description Waste Water Reporting Date 25/09/2024
Sampling Location STP Inlet Analysis Completion Date  25/09/2024
Client Representative  : Mr. Akhil Kumar (GM.HR & ADMIN) Analysis Start Date 20/09/2024
(Name & Designation) Receipt Date 20/09/2024
Sample collected by JMELPL Team Sampling Date 19/09/2024
Latitude -—-- Sampling Type Grab
Longitude - Preservation Refrigerated
Packing status: Temporary sealed Sample Quantity 2.0 Litre
Sampling & Analysis IS 3025 (P-l) & APHA 23 Edition 2017 Parameter Required As per work order
Protocol
TEST RESULTS
NS(; Parameters Testing protocol Result Unit

1. pH (at 25°C) 1S:3025 (Part-11) 7.21 -

2. Chemical Oxygen Demand 1S:3025 (Part-58) 230.0 mg/l

3. Biochemical Oxygen Demand 1S:3025 (Part-44) 95.0 mg/l

4, Total Suspended Solids 1S:3025 (Part-17) 33.0 mg/|

5. Oil & Grease 1S:3025 (Part 39) BDL (DL 1.0) mg/l

**End of Report**
Page 1 of 1
" Jestedby Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,

fthe laboratory Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

Sample Number JME/GSL/WW/02
Name & Address of M/s. Haryana Organics

TEST REPORT

Unit (A Division of Globus Spirits Ltd.)

Grain/Molasses based Distillery Unit (25 KLD) to Grain
(100 KLPD) or [Grain (75 KLPD) and Molasses (25

KLPD)] at vill- Chulkana, Teh- Samalkha,

Dist- Panipat, Haryana
Sample Description Waste Water
Sampling Location STP Outlet

Client Representative  Mr. Akhil Kumar (GM.HR & ADMIN)

(Name & Designation)

Sample collected by JMELPL Team
Latitude -

Longitude ———-

Packing status: Temporary sealed

Sampling & Analysis 1S 3025 (P-I) & APHA 23" Edition 2017

Report No
Format No.

Party Reference No.

Reporting Date
Analysis Completion Date
Analysis Start Date
Receipt Date
Sampling Date
Sampling Type
Preservation
Sample Quantity
Parameter Required

JME/WW/240920003

7.5 F-01

Nil

25/09/2024
25/09/2024
20/09/2024
20/09/2024
19/09/2024

Grab

Refrigerated

2.0 Litre

As per work order

Protocol
TEST RESULTS
NS(;- Parameters Testing protocol Result Unit :)‘;Tg;g;
1. pH (at 25°C) 1S:3025 (Part-11) 7.52 - 6.5-9.0
2. Chemical Oxygen Demand 1S:3025 (Part-58) 40.0 mg/l 250
3. Biochemical Oxygen Demand 1S:3025 (Part-44) 10.0 mg/! 30
4, Total Suspended Solids 1S:3025 (Part-17) 6.4 mg/l 100
5. Oil & Grease 1S:3025 (Part 39) BDL (DL 1.0) mg/| 10
**End of Report**
Page 1 of 1
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Authorized Signatory
Reg. Office & Labh.
424, Ground Floor, Udyog Vihar,
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Corporate Office
Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)



Sample Number:

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/W/01

Name & Address of Unit: M/s. Haryana Organics
(A Division of Globus Spirits Ltd.)

Grain/Molasses based Distillery Unit (25 KLD) to Grain

(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana

Sample Description:

Sample Location:

WATER (Ground)

Borewell No. 1

Client Representative Mr. Akhil Kumar (GM.HR & Admin)

(Name & Designation):

Sample collected by: JMEPL Team
Latitude: 29° 13’ 05.76” N
Longitude: 76° 59’ 47.18”E

Protocol Used:

1S:3025 & APHA 23rd Edition 2017

Report No.: JME/W/240903001
Format No.: 7.5 F-01

Party Reference: NIL

Reporting Date: 09/09/2024

Analysis Completion Date: 09/09/2024

Analysis Start Date: 03/09/2024
Receipt Date: 03/09/2024
Sampling Date: 02/09/2024
Preservation: Refrigerated
Sampling Type: Grab

Sample Quantity: Approx 2.0 litre

Packing Status: Temporary Sealed

Parameter Required: As per work order

TEST RESULTS

Specification as per IS 10500-

S 2012
Nc; Test Parameters Test Method Results Units Requirement | Permissible Limit

’ Acceptable |in the Absence of

Limit Alternate Source
1. |pH (at 25 °C) 1S:3025 (Part-11) 7.82 - 6.5t085 No Relaxation
2. |Colour 1S:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15
3. |Turbidity 1S:3025 (Part-10) BDL (DL 1.0) NTU 1 5
4. |Odour 1S:3025 (Part-5) Agreeable - Agreeable Agreeable
5. |Taste 1S:3025 (Part-8) Agreeable - Agreeable Agreeable
6. |Total Hardness as CaCO3 IS:3025 (Part-21) 373.0 mg/| 200 600
7. |Calcium as Ca 1S:3025 (Part-40) 84.54 mg/l 75 200
8. |Alkalinity as CaCO3 1S:3025 (Part-23) 174.23 mg/l 200 600
9. |Chloride as ClI 1S:3025 (Part-32) 212.54 mg/| 250 1000
10. |Residual free Chlorine 1S:3025 (Part-26) BDL (DL 0.02) mgl/l 0.2 1.0
11. |Cyanide as CN 1S:3025 (Part-27) BDL (DL 0.02) mg/| 0.05 No Relaxation
12. |Magnesium as Mg 1S:3025 (Part-46) 39.34 mg/l 30 100
13. |Total Dissolved Solids 1S:3025 (Part-16) 920.0 mg/l 500 2000
14. |Sulphate as SO4 APHA 23rd Edition, 4500-SO4- 30.22 mg/| 200 400
C/D/E

15. |Fluoride as F APHA 23rd Edition, 4500-F- D 1.01 mg/| 1 1.5
16. |Nitrate as NO3-N 1S:3025 (Part-34) 214 mg/| 45 No Relaxation
17. |lron as Fe 1S:3025 (Part-53) 0.55 mg/l 1 No Relaxation
18. |Aluminium as Al 1S:3025 (Part-55) BDL (DL 0.03) mg/l 0.03 0.2
19. |Boron 1S:3025 (Part-57) BDL (DL 0.20) mgl/l 0.5 24

" Testedby

Checked by

all be brought to our

boratory.
se specifie
inferred nor

Page 1 of 2

Authorized Signatory
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424, Ground Floor, Udyog Vihar,
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Golf Course Ext. Road, Sector-61,

Gurugram-122011(Haryana)




Sample Number:

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/W/01

Report No.:

JME/W/240903001

Specification as per IS 10500-

NS(;. Test Parameters Test Method Results Units Requirement Z_F(’);rzmissible Limit

Acceptable |in the Absence of
Limit Alternate Source

20. |Phenolic Compounds APHA 23rd Edition, 5530-Phenols- | BDL(DL 0.001) mg/l 0.001 0.002

21. |Anionic Detergents as APHA 23rd (E:g:i)tion, 5540-C BDL(DL 0.02) mg/l 0.2 1

22. ME)@SChromium as Cr+6 1S:3025 (Part-52) BDL(DL 0.03) mg/| -- --

23. |Zinc as Zn 1S:3025 (Part-49) BDL (DL 0.0005) mg/| 5 15

24. |Copper as Cu IS:3025 (Part-42) BDL (DL 0.02) mg/| 0.05 1.5

25. |[Manganese as Mn IS:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3

26. |Cadmium as Cd 1S:3025 (Part-41) BDL (DL 0.002) mg/l 0.003 No Relaxation

27. |Lead as Pb 1S:3025 (Part-47) BDL (DL 0.008) mg/l 0.01 No Relaxation

28. |Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/| 0.01 No Relaxation

29. |Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/| 0.01 No Relaxation

30. [Mercury as Hg IS:3025 (Part-48) BDL (DL 0.001) mg/l 0.001 No Relaxation

Note: BDL — Below Detection Limit, DL - Detection Limit

" Testedby

**End of Report**

Checked by

se specified s
inferred norimplied.
fthe laboratory

Reg. Office & Labh.
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Authorized Signatory

424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)
E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




Sample Number:
Name & Address of Unit:

Sample Description:

Sample Location:

Client Representative
(Name & Designation):

Sample collected by:

Latitude:
Longitude:
Protocol Used:

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/W/01

M/s. Haryana Organics
(A Division of Globus Spirits Ltd.)
Grain/Molasses based Distillery Unit (25 KLD) to Grain

Report No.:
Format No.:

Party Reference:

(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]

at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana

WATER (Ground)

Borewell No. 1
Mr. Akhil Kumar (GM.HR & Admin)

JMEPL Team

29°13°05.76” N
76°59°47.18” E
1S:3025 & APHA 23rd Edition 2017

TEST RESULTS

Reporting Date:

Analysis Completion Date:

Analysis Start Date:
Receipt Date:

Sampling Date:

Preservation:
Sampling Type:
Sample Quantity:
Packing Status:

Parameter Required:

JME/W/240903001/N
7.5 F-01

NIL

09/09/2024
09/09/2024
03/09/2024
03/09/2024

02/09/2024

Refrigerated

Grab

Approx 2.0 litre
Temporary Sealed

As per work order

Specification as per IS 10500-
S 2012
N : Test Parameters Test Method Results Units Requirement | Permissible Limit
o. .
Acceptable | in the Absence of
Limit Alternate Source
1. |Total Coliform 1S:1622 Absent MPN/100 ml Absent Absent
2. |E-coli IS 1622 Absent MPN/100 ml Absent Absent
**End of Report**
" Jestedby Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/W/02 Report No.: JME/W/240903002
Name & Address of Unit: M/s. Haryana Organics Format No.: 7.5 F-01
(A Division of Globus Spirits Ltd.)
Grain/Molasses based Distillery Unit (25 KLD) to Grain Party Reference: NIL
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana
Sample Description: WATER (Ground) Reporting Date: 09/09/2024
Analysis Completion Date: 09/09/2024
Analysis Start Date: 03/09/2024
Sample Location: Borewell No. 2 Receipt Date: 03/09/2024
Client Representative Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024
(Name & Designation):
. Preservation: Refrigerated
Sample collected by: JMEPL Team Sampling Type: Grab

Latitude:
Longitude:
Protocol Used:

Sample Quantity:
Packing Status:

Approx 2.0 litre
Temporary Sealed

29°13°03.60” N
76° 59’4947 E

1S:3025 & APHA 23rd Edition 2017 Parameter Required:

As per work order

TEST RESULTS
Specification as per IS 10500-
s 2012
Nc; Test Parameters Test Method Results Units Requirement | Permissible Limit
’ Acceptable |in the Absence of
Limit Alternate Source
1. |pH (at 25 °C) 1S:3025 (Part-11) 7.75 - 6.5t108.5 No Relaxation
2. |Colour IS:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15
3. |Turbidity 1S:3025 (Part-10) BDL (DL 1.0) NTU 1 5
4. |Odour 1S:3025 (Part-5) Agreeable - Agreeable Agreeable
5. |Taste 1S:3025 (Part-8) Agreeable - Agreeable Agreeable
6. |Total Hardness as CaCO3 1S:3025 (Part-21) 347.0 mg/l 200 600
7. |Calcium as Ca 1S:3025 (Part-40) 69.21 mg/l 75 200
8. |Alkalinity as CaCO3 1S:3025 (Part-23) 302.02 mg/l 200 600
9. |Chloride as ClI 1S:3025 (Part-32) 308.16 mg/| 250 1000
10. |Residual free Chlorine 1S:3025 (Part-26) BDL (DL 0.02) mg/l 0.2 1.0
11. [Cyanide as CN 1S:3025 (Part-27) BDL (DL 0.02) mg/l 0.05 No Relaxation
12. [Magnesium as Mg 1S:3025 (Part-46) 42.3 mg/| 30 100
13. |Total Dissolved Solids 1S:3025 (Part-16) 1024.0 mg/| 500 2000
14. |Sulphate as SO4 APHA 23rd Edition, 4500-SO4- 38.13 mgl/l 200 400
C/D/E
15. |Fluoride as F APHA 23rd Edition, 4500-F- D 1.34 mg/| 1 1.5
16. [Nitrate as NO3-N 1S:3025 (Part-34) 5.22 mg/| 45 No Relaxation
17. |Iron as Fe 1S:3025 (Part-53) 0.81 mg/| 1 No Relaxation
18. |Aluminium as Al 1S:3025 (Part-55) BDL (DL 0.03) mg/| 0.03 0.2
19. [Boron 1S:3025 (Part-57) BDL (DL 0.20) mg/| 0.5 2.4
Page 1 of 2
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Sample Number:

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/W/02

Report No.:

JME/W/240903002

Specification as per IS 10500-
s 2012
; Test Parameters Test Method Results Units Requirement | Permissible Limit
No. -
Acceptable |in the Absence of
Limit Alternate Source
20. |Phenolic Compounds APHA 23rd Edition, 5530-Phenols- | BDL(DL 0.001) mg/| 0.001 0.002
C/D
21. |Anionic Detergents as APHA 23rd Edition, 5540-C BDL(DL 0.02) mg/l 0.2 1
MBAS
22. |Hexa Chromium as Cr+6 1S:3025 (Part-52) BDL(DL 0.03) mg/| -- --
23. |Zinc as Zn IS:3025 (Part-49) BDL (DL 0.0005) mg/| 5 15
24. |Copper as Cu 1S:3025 (Part-42) BDL (DL 0.02) mg/l 0.05 1.5
25. |Manganese as Mn 1S:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3
26. |Cadmium as Cd 1S:3025 (Part-41) BDL (DL 0.002) mg/l 0.003 No Relaxation
27. |Lead as Pb 1S:3025 (Part-47) BDL (DL 0.008) mg/l 0.01 No Relaxation
28. |Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/| 0.01 No Relaxation
29. |Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/| 0.01 No Relaxation
30. |Mercury as Hg IS:3025 (Part-48) BDL (DL 0.001) mg/| 0.001 No Relaxation

Note: BDL — Below Detection Limit, DL - Detection Limit

" Testedby

**End of Report**
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/W/02 Report No.: JME/W/240903002/N
Name & Address of Unit: M/s. Haryana Organics Format No.: 7.5 F-01
(A Division of Globus Spirits Ltd.)
Grain/Molasses based Distillery Unit (25 KLD) to Grain  Party Reference: NIL
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana
Sample Description: WATER (Ground) Reporting Date: 09/09/2024
Analysis Completion Date: ~ 09/09/2024
Analysis Start Date: 03/09/2024
Sample Location: Borewell No. 2 Receipt Date: 03/09/2024
Client Representative Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024
(Name & Designation):
. Preservation: Refrigerated
Sample collected by: JMEPL Team Sampling Type: Grab

Latitude:
Longitude:
Protocol Used:

29°13°03.60” N
76° 59’4947 E
1S:3025 & APHA 23rd Edition 2017

Sample Quantity:
Packing Status:

Parameter Required:

Approx 2.0 litre
Temporary Sealed

As per work order

TEST RESULTS

Specification as per IS 10500-
S 2012
N : Test Parameters Test Method Results Units Requirement | Permissible Limit

o. .
Acceptable | in the Absence of
Limit Alternate Source

1. |Total Coliform 1S:1622 Absent MPN/100 ml Absent Absent
2. |E-coli IS 1622 Absent MPN/100 ml Absent Absent

**End of Report**

" Jestedby Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)

se specified s
inferred norimplied.
fthe laboratory




Sample Number:

Name & Address of Unit:

Sample Description:

Sample Location:
Client Representative
(Name & Designation):

Sample collected by:

Latitude:
Longitude:
Protocol Used:

Approved from MoEF&CC & Certified -

ISO 9001:2015, 1SO 14001:2015, 1SO 45001:2018

TEST REPORT

JME/GSL/W/03 Report No.: JME/W/240903003

M/s. Haryana Organics Format No.: 7.5 F-01

(A Division of Globus Spirits Ltd.)

Grain/Molasses based Distillery Unit (25 KLD) to Grain  Party Reference: NIL

(100 KLPD) or [Grain (75 KLPD) and Molasses (25

KLPD)]

at Vill- Chulkana, Teh- Samalkha, Dist- Panipat,

Haryana

WATER (Ground) Reporting Date: 09/09/2024
Analysis Completion Date: 09/09/2024
Analysis Start Date: 03/09/2024

Borewell No. 3 Receipt Date: 03/09/2024

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024
Preservation: Refrigerated

JMEPL Team Sampling Type: Grab

29° 13’ 06.23” N Sample Quantity: Approx 2.0 litre

76° 59’ 49.00” E

1S:3025 & APHA 23rd Edition 2017

Packing Status:
Parameter Required:

Temporary Sealed
As per work order

TEST RESULTS

" Testedby

Checked by

all be brought to our

boratory.

Specification as per IS 10500-
s 2012
N<; Test Parameters Test Method Results Units Requirement | Permissible Limit
’ Acceptable |in the Absence of
Limit Alternate Source
1. |pH (at 25 °C) 1S:3025 (Part-11) 7.82 - 6.5t08.5 No Relaxation
2. |Colour IS:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15
3. |Turbidity 1S:3025 (Part-10) BDL (DL 1.0) NTU 1 5
4. |Odour 1S:3025 (Part-5) Agreeable - Agreeable Agreeable
5. |Taste 1S:3025 (Part-8) Agreeable - Agreeable Agreeable
6. |Total Hardness as CaCO3 IS:3025 (Part-21) 357.0 mg/| 200 600
7. |Calcium as Ca 1S:3025 (Part-40) 64.32 mgl/l 75 200
8. |Alkalinity as CaCO3 1S:3025 (Part-23) 319.8 mg/I 200 600
9. |Chloride as ClI 1S:3025 (Part-32) 326.61 mg/l 250 1000
10. |Residual free Chlorine 1S:3025 (Part-26) BDL (DL 0.02) mg/l 0.2 1.0
11. |Cyanide as CN 1S:3025 (Part-27) BDL (DL 0.02) mg/l 0.05 No Relaxation
12. [Magnesium as Mg 1S:3025 (Part-46) 47.7 mg/| 30 100
13. |Total Dissolved Solids 1S:3025 (Part-16) 1077.0 mg/l 500 2000
14. |Sulphate as SO4 APHA 23rd Edition, 4500-SO4- 75.27 mgl/l 200 400
C/D/E
15. |Fluoride as F APHA 23rd Edition, 4500-F- D 1.26 mgl/l 1 1.5
16. |Nitrate as NO3-N 1S:3025 (Part-34) 4.67 mg/l 45 No Relaxation
17. |Iron as Fe 1S:3025 (Part-53) 0.84 mg/| 1 No Relaxation
18. |Aluminium as Al 1S:3025 (Part-55) BDL (DL 0.03) mg/| 0.03 0.2
19. (Boron 1S:3025 (Part-57) BDL (DL 0.20) mg/| 0.5 2.4
Page 1 of 2

Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,

Gurugram-122011(Haryana)



Sample Number:

TC-6821

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/W/03

Report No.:

JME/W/240903003

Specification as per IS 10500-
s 2012
N ; Test Parameters Test Method Results Units Requirement | Permissible Limit

o. .
Acceptable |in the Absence of
Limit Alternate Source
20. |Phenolic Compounds APHA 23rd Edition, 5530-Phenols- BDL(DL 0.001) mg/| 0.001 0.002
C/D ) ) )
21. |Anionic Detergents as APHA 23rd Edition, 5540-C mg/I
MBAS BDL(DL 0.02) 0.2 1

22. |Hexa Chromium as Cr+6 1S:3025 (Part-52) BDL(DL 0.03) mg/| - -
23. |Zinc as Zn 1S:3025 (Part-49) BDL (DL 0.0005) mg/l 5 15
24. |Copper as Cu 1S:3025 (Part-42) BDL (DL 0.02) mg/| 0.05 15
25. |Manganese as Mn 1S:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3
26. |Cadmium as Cd IS:3025 (Part-41) BDL (DL 0.002) mg/| 0.003 No Relaxation
27. |Lead as Pb 1S:3025 (Part-47) BDL (DL 0.008) mg/| 0.01 No Relaxation
28. |Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/| 0.01 No Relaxation
29. |Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/| 0.01 No Relaxation
30. |Mercury as Hg 1S:3025 (Part-48) BDL (DL 0.001) mg/l 0.001 No Relaxation

Note: BDL — Below Detection Limit, DL - Detection Limit

" Testedby

**End of Report**

Checked by

se specifie
inferred nor
fthe labor:

rcourtonly.

Reg. Office & Labh.
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Authorized Signatory

424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)
E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




Sample Number:
Name & Address of Unit:

Sample Description:

Sample Location:
Client Representative
(Name & Designation):

Sample collected by:

Latitude:
Longitude:
Protocol Used:

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/W/03

M/s. Haryana Organics

(A Division of Globus Spirits Ltd.)

Grain/Molasses based Distillery Unit (25 KLD) to Grain
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana
WATER (Ground)

Borewell No. 3
Mr. Akhil Kumar (GM.HR & Admin)

JMEPL Team

29°13°06.23” N
76° 59’ 49.00” E
1S:3025 & APHA 23rd Edition 2017

Report No.:
Format No.:

Party Reference:

Reporting Date:

Analysis Completion Date:

Analysis Start Date:
Receipt Date:
Sampling Date:

Preservation:
Sampling Type:
Sample Quantity:
Packing Status:

Parameter Required:

JME/W/240903003/N
7.5 F-01

NIL

09/09/2024
09/09/2024
03/09/2024
03/09/2024
02/09/2024

Refrigerated

Grab

Approx 2.0 litre
Temporary Sealed

As per work order

TEST RESULTS

Specification as per IS 10500-
s 2012
N : Test Parameters Test Method Results Units Requirement | Permissible Limit

o. .
Acceptable | in the Absence of
Limit Alternate Source

1. |Total Coliform 1S:1622 Absent MPN/100 ml Absent Absent
2. |E-coli IS 1622 Absent MPN/100 ml Absent Absent

**End of Report**

" Jestedby Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)

se specified s
inferred norimplied.
fthe laboratory




TC-6821

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/W/04 Report No.: JME/W/240903004
Name & Address of Unit: M/s. Haryana Organics Format No.: 7.5 F-01
(A Division of Globus Spirits Ltd.)
Grain/Molasses based Distillery Unit (25 KLD) to Grain Party Reference: NIL
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana
Sample Description: WATER (Ground) Reporting Date: 09/09/2024
Analysis Completion Date: 09/09/2024
Analysis Start Date: 03/09/2024
Sample Location: Borewell No. 4 Receipt Date: 03/09/2024
Client Representative Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024
(Name & Designation):
Sample collected by: JMEPL Team Preservation: Refrigerated
’ Sampling Type: Grab
Latitude: 29° 13’ 04.51” N Sample Quantity: Approx 2.0 litre
Longitude: 76° 59’ 47.06” E Packing Status: Temporary Sealed

Protocol Used: Parameter Required: As per work order

1S:3025 & APHA 23rd Edition 2017

TEST RESULTS

" Testedby

Checked by

all be brought to our

boratory.

Reg. Office & Labh.

Specification as per IS 10500-
S 2012
N<; Test Parameters Test Method Results Units Requirement | Permissible Limit
’ Acceptable |in the Absence of
Limit Alternate Source
1. |pH (at 25 °C) 1S:3025 (Part-11) 7.74 - 6.5t08.5 No Relaxation
2. |Colour IS:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15
3. |Turbidity 1S:3025 (Part-10) BDL (DL 1.0) NTU 1 5
4. |Odour 1S:3025 (Part-5) Agreeable - Agreeable Agreeable
5. |Taste 1S:3025 (Part-8) Agreeable - Agreeable Agreeable
6. |Total Hardness as CaCO3 IS:3025 (Part-21) 349.0 mg/| 200 600
7. |Calcium as Ca 1S:3025 (Part-40) 42.12 mgl/l 75 200
8. |Alkalinity as CaCO3 1S:3025 (Part-23) 240.36 mg/| 200 600
9. |Chloride as ClI 1S:3025 (Part-32) 294.15 mg/| 250 1000
10. |Residual free Chlorine 1S:3025 (Part-26) BDL (DL 0.02) mgl/l 0.2 1.0
11. |Cyanide as CN 1S:3025 (Part-27) BDL (DL 0.02) mg/l 0.05 No Relaxation
12. |[Magnesium as Mg 1S:3025 (Part-46) 59.23 mg/| 30 100
13. |Total Dissolved Solids 1S:3025 (Part-16) 1113.0 mgl/l 500 2000
14. |Sulphate as SO4 APHA 23rd Edition, 4500-SO4- 40.43 mg/| 200 400
C/D/IE
15. |Fluoride as F APHA 23rd Edition, 4500-F- D 1.12 mg/l 1 1.5
16. |Nitrate as NO3-N 1S:3025 (Part-34) 5.26 mg/l 45 No Relaxation
17. |lron as Fe 1S:3025 (Part-53) 0.76 mg/l 1 No Relaxation
18. [Aluminium as Al 1S:3025 (Part-55) BDL (DL 0.03) mg/l 0.03 0.2
19. (Boron 1S:3025 (Part-57) BDL (DL 0.20) mg/| 0.5 2.4
Page 1 of 2

Authorized Signatory

424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)
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Sample Number:

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/W/04

Report No.:

JME/W/240903004

Specification as per IS 10500-

s 2012
Nc; Test Parameters Test Method Results Units Requirement | Permissible Limit

’ Acceptable |in the Absence of

Limit Alternate Source
20. |Phenolic Compounds APHA 23rd Edition, 5530-Phenols- | BDL(DL 0.001) mg/l 0.001 0.002
C/D
21. |Anionic Detergents as APHA 23rd Edition, 5540-C BDL(DL 0.02) mg/l 0.2 1
MBAS

22. |Hexa Chromium as Cr+6 1S:3025 (Part-52) BDL(DL 0.03) mg/| -- --
23. |Zinc as Zn IS:3025 (Part-49) BDL (DL 0.0005) mg/| 5 15
24. |Copper as Cu IS:3025 (Part-42) BDL (DL 0.02) mg/l 0.05 1.5
25. |Manganese as Mn 1S:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3
26. |Cadmium as Cd 1S:3025 (Part-41) BDL (DL 0.002) mg/| 0.003 No Relaxation
27. |Lead as Pb 1S:3025 (Part-47) BDL (DL 0.008) mg/l 0.01 No Relaxation
28. |Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/| 0.01 No Relaxation
29. |Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/| 0.01 No Relaxation
30. [Mercury as Hg IS:3025 (Part-48) BDL (DL 0.001) mg/l 0.001 No Relaxation

Note: BDL — Below Detection Limit, DL - Detection Limit

" Testedby

**End of Report**

Checked by

se specified s
inferred norimplied.
fthe laboratory

Reg. Office & Labh.
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Authorized Signatory

424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)
E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/W/04 Report No.: JME/W/240903004/N
Name & Address of Unit: M/s. Haryana Organics Format No.: 7.5 F-01

(A Division of Globus Spirits Ltd.)

Grain/Molasses based Distillery Unit (25 KLD) to Grain  Party Reference: NIL

(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat,

Haryana
Sample Description: WATER (Ground) Reporting Date: 09/09/2024
Analysis Completion Date:  09/09/2024
Analysis Start Date: 03/09/2024
Sample Location: Borewell No. 4 Receipt Date: 03/09/2024
Client Representative Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024
(Name & Designation):
Sample collected by: JMEPL Team Preservation: Refrigerated
’ Sampling Type: Grab
Latitude: 29° 13’ 04.51” N Sample Quantity: Approx 2.0 litre
Longitude: 76° 59’ 47.06” E Packing Status: Temporary Sealed
Protocol Used: 1S:3025 & APHA 23rd Edition 2017 Parameter Required: As per work order
TEST RESULTS
Specification as per IS 10500-
s 2012
N ; Test Parameters Test Method Results Units Requirement | Permissible Limit
o. .
Acceptable | in the Absence of
Limit Alternate Source
1. |Total Coliform 1S:1622 Absent MPN/100 ml Absent Absent
2. |E-coli IS 1622 Absent MPN/100 ml Absent Absent
**End of Report™*
Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

all be brought to our A o i G s P : =
2 E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

boratory.

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)

se specifie
inferred nor
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Annexure-5 Mee Condensate photographs




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number JME/GSL/ST/02
Name & Address

of Unit Spirits Ltd.)

at Village- Chulkana, Teh- Samalkha,
District- Panipat, Haryana-132101

Sample Description STACK EMISSION MONITORING

Client Representative (Name & Designation)
Sample collected by
Date of Sampling & Time
Sampling Location & Code
Sampling duration (Minutes)
Stack attached to
Make of stack
Diameter of stack
Height of stack
(i)From the source of emission
(ii)From roof level
(iii)From Ground Level
Operating Schedule (Hrs./day)
Purpose of Monitoring
Control measure if Any
Operating condition at the time of Sampling
Type of fuel used
Meteorological Condition
Instrument code
Instrument calibration status
Ambient Temperature — Ta (°C)
Temperature of Stack Gases - Ts (°C)
Velocity of Stack Gases (m/sec.)
Flow rate of PM (LPM)
Flow rate of Gas (LPM)
Volumetric Flow (NM3/Hr.)
Sampling condition
Protocol used
Parameter Required

M/s. Haryana Organics (A Division of Globus

Report No. JME/ST/240920002
Format No. 7.5 F-03

Party Reference No. Nil

Reporting Date: 25/09/2024
Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024

Receipt Date: 20/09/2024

Mr. Akhil Kumar (GM.HR & ADMIN)
JMELPL Team

19/09/2024 (10:30 to 11:14Hrs.)

DG Set 380 KVA

44.0

DG Set

Iron

0.15meter

4.8 meter (height of port hole form ground)
As per Requirement
Regulatory Requirement
On Load

Diesel

Clear Sky

JME/SMK/02/02

Calibrated

26.0

149.0

11.62

34.0

2.0

511.0

Isokinetic

1S-11255 & CPCB Guideline
As per work order

TEST RESULTS

S. No. Parameters Protocol Result Unit Limit
1. Particulate Matter 1S:11255, (Part-1) 0.08 g/kW-hr 0.2
2. Oxides of Nitrogen 1S:11255, (Part-7) 0.62 g/kW-hr *
3. Sulphur Dioxide 1S:11255, (Part-2) 0.31 a/kW-hr -
4, Carbon monoxide JMELPL/STOP/03 (Issue Date- 04.12.2020) 0.47 g/kW-hr 3.5
5. Hydro Carbon as Methane 1S:11255, (Part-13) 0.09 g/Kw-hr *

*Emission limit of NOx+HC is 4.0
Note: Limit as per Environment (Protection) Rules, 1986

***End of Report***

Tested by

all be brought to our

boratory.
se specifie
inferred nor

Checked by

Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,

Gurugram-122011(Haryana)




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number JME/GSL/ST/03 Report No. JME/ST/240920003
Name & Address M/s. Haryana Organics (A Division of Globus Format No. 7.5 F-03
of Unit Spirits Ltd.) Party Reference No. Nil
at Village- Chulkana, Teh- Samalkha, ieplort!ngCDatel: tion Dat gg;gggggj
e fring . ) nalysis Completion Date:
District- Panipat, Haryana-132101 Analysis Start Date: 20/09/2024
Sample Description STACK EMISSION MONITORING Receipt Date: 20/09/2024

Client Representative (Name & Designation)
Sample collected by

Date of Sampling & Time

Sampling Location & Code

Mr. Akhil Kumar (GM.HR & ADMIN)
JMELPL Team
18/09/2024 (10:30 to 11:23 Hrs.)
Boiler Stack (10 TON)

Sampling duration (Minutes) 53.0
Stack attached to Boiler
Make of stack RBC
Diameter of stack 2.6 meter

Height of stack
(i)From the source of emission
(ii)From roof level
(iii)From Ground Level

42.67 meter (height of port hole form ground)

Operating Schedule (Hrs./day) 24 Hrs

Purpose of Monitoring Regulatory Requirement
Control measure if Any ESP

Operating condition at the time of Sampling 9.2 TPH

Type of fuel used Rice Husk
Meteorological Condition Clear Sky
Instrument code JME/SMK/02/02
Instrument calibration status Calibrated
Ambient Temperature — Ta (°C) 29.0
Temperature of Stack Gases - Ts (°C) 121.0

Velocity of Stack Gases (m/sec.) 8.85

Flow rate of PM (LPM) 28.0

Flow rate of Gas (LPM) 2.0

Volumetric Flow (NM3/Hr.) 125350.0
Sampling condition Isokinetic

Protocol used
Parameter Required

1S-11255 & CPCB Guideline
As per work order

TEST RESULTS

S. No. Parameters Protocol Result Unit Limit
1. | Particulate Matter (PM) IS:11255, (Part-1) 170.07 mg/Nm3 600
2. | Mercury USEPA (Method- 29) BDL (DL 0.02) mg/Nm3 -
3. | Oxides of Nitrogen 1S:11255, (Part-7) 95.21 mg/Nm3 -
4. | Sulphur Dioxide IS:11255, (Part-2) 198.05 mg/Nm3 -

Note: Limit as per Environment (Protection) Rules, 1986

***End of Report***

Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number JME/GSL/ST/01 Report No. JME/ST/240920004
Name & Address M/s. Haryana Organics (A Division of Globus Format No. 7.5 F-03
of Unit Spirits Ltd.) Party Reference No. Nil
at Village- Chulkana, Teh- Samalkha, ieplort!ngCDatel: tion Dat ggﬁgggggz
i . ) nalysis Completion Date:
District- Panipat, Haryana-132101 Analysis Start Date: 20/09/2024
Sample Description STACK EMISSION MONITORING Receipt Date: 20/09/2024

Client Representative (Name & Designation)
Sample collected by

Date of Sampling & Time

Sampling Location & Code

Mr. Akhil Kumar (GM.HR & ADMIN)
JMELPL Team

18/09/2024 (14:00 to 14:48Hrs.)
Boiler Stack (25 TON)

Sampling duration (Minutes) 48.0
Stack attached to Boiler
Make of stack RBC
Diameter of stack 2.5 meter

Height of stack
(i)From the source of emission
(ii)From roof level
(iii)From Ground Level

44.2 meter (height of port hole form ground)

Operating Schedule (Hrs./day) 24 Hrs

Purpose of Monitoring Regulatory Requirement
Control measure if Any ESP

Operating condition at the time of Sampling 22 TPH

Type of fuel used Rice Husk
Meteorological Condition Clear Sky
Instrument code JME/SMK/02/02
Instrument calibration status Calibrated
Ambient Temperature — Ta (°C) 29.0
Temperature of Stack Gases - Ts (°C) 162.0

Velocity of Stack Gases (m/sec.) 10.72

Flow rate of PM (LPM) 30.0

Flow rate of Gas (LPM) 2.0

Volumetric Flow (NM3/Hr.) 127150.0
Sampling condition Isokinetic

Protocol used
Parameter Required

1S-11255 & CPCB Guideline
As per work order

TEST RESULTS

S. No. Parameters Protocol Result Unit Limit
1. | Particulate Matter (PM) IS:11255, (Part-1) 85.6 mg/Nm3 150
2. | Mercury USEPA (Method- 29) BDL (DL 0.02) mg/Nm3 -
3. | Oxides of Nitrogen 1S:11255, (Part-7) 135.64 mg/Nm3 -
4. | Sulphur Dioxide 1S:11255, (Part-2) 210.81 mg/Nm3 -
Note: Limit as per Environment (Protection) Rules, 1986
***End of Report***
Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

all be brought to our A o i G s P : =
2 E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

boratory.

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)
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inferred nor
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M/s. Haryana Organics (A Unit of Globus Spir96 3

Annexure-9 Health Checkup photos

The photographs showing regular occupational health surveillance programme:
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M/s. Haryana Organics (A Unit of Globus Spirg 64
Annexure-9A Worker & Employee are working PPEs
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M/s. Haryana Organics (A Unit of Globus Spir96 5
Annexure-9A Worker & Employee are working PPEs
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Annexure-10 HS Training

The photographs showing Health & Safety Training:
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Photographs of Fire Fighting Measures
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Annexure-11
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Photographs of Fire Fighting Measures Annexure-11




Photographs of Fire Fighting Training
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Photographs of Fire Fighting Training Annexure-12
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Photographs of Fire Fighting Training

Annexure-12
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) o ) ) 'Annexure-14 Fire NoC
From Assistant Divisional Fire Officer/Fire Station @1‘57 279
Panipat
To M/s Haryana Organics A unit of Globus Sprits Ltd

Chulkana Road, Samalkha, District Panipat
Memo No. FS/2023/418 dated : 28/06/2023

Subject: Renewal of Fire Safety Certificate Under 15 mtrs. height from thefire Safety Point of View of the

1
2)

3)

4)
5)

6)

7

8)

9)

Group G- Industrial Building at Chulkana Road, Samalkha, District Panipat of Haryana Organics, A
unit of Globus Sprits Ltd :

Reference to you online No 140842323000559 dated 27/06/2023 on the subject cited above.

Tower Name Floor Detail Height Ground Coverage
Haryana Organics A unit of G+l 10 25757

Globus Sprits Ltd

Basement Level Basement Area Remarks

0 0 OK

Your site for the Renewal of the Fire Safety Certificate has been inspected by the Team of Fire Station Officers, Panipat
from fire safety Point of View. The means of escape and Fire Protection system were checked and found as per the National
Building Code of India, Part- 1V guidelines.

In view of the satisfactory fire protection system / arrangement mentioned as above, this office has no objection for
occupation from the Fire Safety point of view, with the following conditions:-

The owner/occupier shall keep duly trained Fire Staff in all three shifts.

The Fire Protection System tested during inspection shall be maintained properly & always should be in good working
condition.

If any lapse isfound in the fire protection system at the time of inspection or detected during outbreak of fire, action will
be taken as per rules against you.

Y ou are directed to apply for Renewal of Fire Safety Certificate in future before 2 month of expiry of your Fire Safety
Certificate.

The open set back areais not checked at our end as it shall be checked by concerned building department.

The owner/occupier shall strictly follow the other applicable rules/ regulations/ byelaws laid down regarding fire saf ety

system. If you fail to comply with any of the above terms & conditions you will be liable to be punished as per Section
30,31 & 47 of fire & Emergency Services Act 2022.

Y ou have to perform quarterly Fire Drill in your building as per NBC with intimation to Fire Department and video
graphy evidence to be kept as a record which shall be produced at the time of next Renewal; Officials/ResidentsR.W.A.
should be mentioned in the drill.

If the Infringements of Byelaws remains un- noticed the Authority reserves the right to amend the Fire Safety Certificate
as and when any such Infringements comes to notice after giving an opportunity of being heard and the Authority shall
stand Indemnified against any claim on this account.

The owner or occupier of the building shall give a self-declaration certificate annually to the effect that the fire fighting
system installed in his building is working in good condition and there is no addition/alteration in the building. The Fire
Officer may randomly check such building. In case there is any addition/alteration beyond permissible limits under the
Haryana Building Code, 2017, the fire safety certificate shall cease to exist and the owner shall apply for approval of
revised Fire Fighting Scheme as per the provisions of section 18.

The above Renewal of Fire Safety Certificate isvalid for Three year from the date of issue of this letter Applying
renewal of the same well in time shall be the responsibility of owner/occupier.

Remarks:- OK

Fire Station Officer,
Panipat

Exercising the power of Director,Fire Services,Haryana
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Government of India
A SR T HATerd
Ministry of Commerce & Industry
YT faTpYed YRE WTa+ (UN)
Petroleum & Explosives Safety Organisation (PESO)
19 ST 502 TG 507, AqA-5, SATDH |, [RTT Y. oft. 3. HHwi, TH.09.4
-121001
Hall No. 502 & 507, Level 5, Block B,
Old CGO Complex, NH-4,
Faridabad - 121001

E-mail : jtccefaridabad@explosives.gov.in
Phone/Fax No : 0129 - 2410734, 2410732

TJAT /No. : PIHQ/HN/15/2319 (P429204) f&Hi /Dated : 03/01/2024

Jar g
[To,

/Sub :

g

/Sir(s),

M/s. M/s. Haryana Organics (A Unit of Globus Spirits Lt,
F-0, Ground Floor, The Mira Corporate Suites,,

Plot No. 1&2, Ishwar Nagar, Mathura Road,,

New Delhi,

Taluka: New Delhi,

District: DELHI,

State: Delhi

PIN: 110065

Khasra No, 475/439, 501/463, 421/ 394, 420/393, 4 KM, Chulkana Road,, Village, Samalkha,, Samalkha, Samalkha, Taluka:
Samalkha, District: PANIPAT, State: Haryana, PIN: 132101 & & faemm Ugiferad o A SifUSTOR & Si3ifat ¥ P/HQ/HN/15/2319

(P429204) & FdFRU & YW H |

Existing Petroleum Class A Installation at Khasra No, 475/439, 501/463, 421/ 394, 420/393, 4 KM, Chulkana Road,, Village,
Samalkha,, Samalkha, Samalkha, Taluka: Samalkha, District: PANIPAT, State: Haryana, PIN: 132101 - Licence No.
P/HQ/HN/15/2319 (P429204) - Renewal regarding.

ST 3D U ShHi OIN1554503 f&1ich 24/12/2023 BT faeticr B |
Please refer to your letter No.: OIN1554503, dated 24/12/2023

ST TReAT PIHQ/HN/15/2319 (P429204) faTTdh 24/12/2019 HI {377 31/12/2028 T TdHIHd HR U UF & TTY 3FINT B STIET ¢ |
Licence No. PIHQ/HN/15/2319 (P429204) dated 24/12/2019 is forwarded herewith duly renewed upto 31/12/2028.

FHu1 USiferay R 2002 & e ST T W 148 B €t 715 UiohaT 1 HST8 9 UIeH $x | SR & AdIhR0T oq TR Geardel &l
ﬁmﬁ%wwaﬁaﬁmﬁmﬁm 30 ﬁ’ff{q;Jt Chief Controller of Explosives, North Circle, Faridabad FHAd &
|

Please follow the procedure strictly as laid down in rule 148 of the Petroleum Rules, 2002 and submit complete documents for the
Renewal of the licence to Jt. Chief Controller of Explosives, North Circle, Faridabad, so as to reach his office on or before the date
on which Licence expires.

HOT UIah ¢ |

Please acknowledge the receipt.

UGG /Yours faithfully,

Pa¥ UTet I%IE{)
(Kunwar Pal Singh))
U IRPEED
Dy. .Controller of Explosivgs

For Jt. Chief Controller of Explosives

WISIEIE/Faridabad

Note:-This is system generated document does not require signature.
G{W SFHR S 3TeH P fRUfq, Reh qUT 3= faavur & fore gwRt deuTse : http://peso.gov.in é@

(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)
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U XV
(T ST BT 3ATDe 6 Q)
FORM XV
(see Article 6 of the First Schedule)

SR § TSy & SmaTd iR USRS & forg srgwfe

LICENCE TO IMPORT AND STORE PETROLEUM IN AN INSTALLATION
SRS . (Licence No.) : PIHQ/HN/15/2319(P429204) B =0T (Fee Rs.) 50000/- per year

M/s. M/s. Haryana Organics (A Unit of Globus Spirits Lt, F-0, Ground Floor, The Mira Corporate Suites,, Plot No. 1&2, Ishwar Nagar,
Mathura Road,, New Delhi, Taluka: New Delhi, District: DELHI, State: Delhi, PIN: 110065 &I %ad S99 g1 faffdsg ot SR el A
UIferaT 1900.00 KL 3T B % AT SR IGHT, A1 M SR eﬁqﬁﬁ TR G=AT PIHQ/HN/15/2319(P429204) TRIG 03/01/2024 ST {3 394
IUTeg ¥, 7 T 7T R TR YUSRHR & [T SR SRifam, 1934 3 Susi a1 S ot SHIC T Faml quT 59 SrRiey #1 srfafkad wdl
& 31 I6d Y, T8 ST 3fed i ol § |

Licence is hereby granted to M/s. M/s. Haryana Organics (A Unit of Globus Spirits Lt, F-0, Ground Floor, The Mira Corporate Suites,, Plot
No. 1&2, Ishwar Nagar, Mathura Road,, New Delhi, Taluka: New Delhi, District: DELHI, State: Delhi, PIN: 110065 valid only for the
importation and storage of 1900.00 KL Petroleum of the class and quantities as herein specified and storage thereof in the place described
below and shown on the approved plan No P/HQ/HN/15/2319(P429204) dated 03/01/2024 attached hereto subject to the provisions of the
Petroleum Act, 1934 and the rule made thereunder and to the further conditions of this Licence.

g Gﬂi‘lﬁ 31st day of December 2028 d Udd B

The Licence shall remain in force till the 31st day of December 2028

f1'@1%1?1'5[W]%ETUT/Description of Petroleum R IIHT.( e . ﬁ) /Quantity
x licenced in KL
1t % Y USIfer /Petroleum Class A in bulk 1900.00 KL
1t % g Ueifer ¥ ¥ /Petroleum Class A, otherwise than in bulk NIL
1 @YYl USIeH /Petroleum Class B in bulk NIL
ﬁ@ﬂgﬁfﬁ@ﬁﬂﬂ@[ﬁlﬂ /Petroleum Class B, otherwise than in bulk NIL
g1t 7 UgS YN /Petroleum Class C in bulk NIL
a1t 77 YU Ugiferad ¥ fid /Petroleum Class C,otherwise than in bulk NIL
P &HdT /Total Capacity 1900.00 KL

December 24, 2019

For Chief Controller of Explosives
HQ, Nagpur

AT URERT BT fyawor 3R A=
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

SR IR forgast o= dimg o fafkiwat Saw srAifea Favit # fa@Ts T § Khasra No: 475/439, 501/463, 421/ 394, 420/393, 4 KM,
Chulkana Road,, Village, Samalkha,, Samalkha, Samalkha, Taluka: Samalkha, District: PANIPAT, State: Haryana, PIN: 132101 & TR
3T § YT ITH AT 5 Above Ground tank(s) for CLASS A , JRIfRIA € |

The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are situated at Khasra
No: 475/439, 501/463, 421/ 394, 420/393, 4 KM, Chulkana Road,, Village, Samalkha,, Samalkha, Samalkha, Taluka: Samalkha, District:
PANIPAT, State: Haryana, PIN: 132101 and consists of 5 Above Ground tank(s) for CLASS A, together with connected facilities.

Note:-This is system generated document does not require
signature.

Digitally signed by KUNWAR PAL SINGH
Reason: Licence No. : P/HQ/HN/15/2319
Location:North Circle [P429204]
Date:03-01-2024 13:40:48 PM
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USl 9. 2
3JFf "&AT-(Licence No.) P/HQ/HN/15/2319 (P429204)

TAIHIHYT & YRH & foIg TAH
SPACE FOR ENDORSEMENT OF RENEWALS

Ocifergy Sififfgm, (R3y¥ & USRI A7 TR B ARG GHIT DI I SR TRt & gwer iR

37 e ST U e O 3 Date of Date of T

P! TGt BT Iofg 7 8 DI M T T8 Renewal Expiry of license Signature and office stamp of the
SR fire & fomr ford @ & <9 av licencing authority.

b Adidpd I oI Tl |

This licence shall be renewable without
any concession in fee for ten years in
the absence of contravention of any
provisions of the Petroleum Act, 1934 or
of the rules framed thereunder or of any
of the conditions of this licence.

1). 03/01/2024 31/12/2028 Kunwar Pal Singh
Dy. Controller of Explosives
For Jt. Chief Controller of
Explosives
Faridabad

Tl SNt URER 3HH UM faavur SR =1l & 3 T8l UIg oid § 31R 5 gl ok vl & ofefiv @
mﬁﬁwﬁﬁ%mﬁ%@ww@ﬁﬁmﬁ%@@Wﬁwm%aﬁ?&aﬁﬁ%{aﬁuw
3ORTY P foTT WIYRU HRIGN F, S U A I 81 Tohdl 7, T1 JAM ¥, S T §oIR ¥ I 1 Gobdl §, ATl 9,
3R TAH UYTIad! SURTY & fIT WIURU HRIEN ¥ S 9 AR I 81 Yhal ©, A1 JHH 3, S Ui IR ¥ d &l
qHdT 8, I G U, GUSHI BT |

This licence is liable to be cancelled if the licensed premises are not found conforming to the description given
on the approved plan attached hereto and contravention of any of the rules and conditions under which this
licence is granted and the holder of this licence is also punishable for the first offence with simple imprisonment
which may be extend to one month, or with fine which may extend to one thousand rupees, or with both and for
every subsequent offence with simple imprisonment which may extend to three months, or with fine which may
extend to five thousand rupees or with both.

Note:-This is system generated document does not require signature.

Digitally signed by KUNWAR PAL SINGH
Reason: Licence No. : P/HQ/HN/15/2319
Location:North Circle [P429204]
Date:03-01-2024 13:41:01 PM
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Photographs showing Greenbelt Development
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Electrostatic Precepitator
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Paved Roads
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Greenbelt Development at Plant Site

Dust Suppression System
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Conveyor Belt

Covered Truck & Truck Parking area
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/FD/01 Report No.: JME/FD/240920012
Name & Address of M/s. Haryana Organics (A Division of Globus Format No.: 7.5 F-02
Unit Spirits Ltd.) Party Reference No. Nil
at Village- Chulkana, Teh- Samalkha,
District- Panipat, Haryana-132101 Reporting Date: 25/09/2024
Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024
Sample Description: FUGITIVE DUST EMISSION Receipt Date: 20/09/2024

General Information
Client Representative (Name & Designation)

Sample collected by
Sampling Location

Latitude

Longitude

Date of Monitoring

Time of Monitoring
Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Ambient Temperature (°C)
Surrounding activity

Purpose of Monitoring
Control measure if Any
Sampling & Analysis Protocol
Sampling Duration

Parameter Required

Mr. Akhil Kumar (GM.HR & ADMIN)
JMELPL Team
Main Gate
29°13'10.92" N
76°59'46.05" E
17/09/2024 to 17/09/2024
10:10 to 14:10 Hrs.
HVS
: JME/HVS/01/02
Calibrated
Clear Sky
30°C
Human & Vehicular Activities
Regulatory Requirement
1S-5182
240.0
SPM

TEST RESULTS

S. No. Test Parameters Test Method Results Units

1. |sPM 1S:5182 (Part-4) 171.0 ng/md

**End of Report**

Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
n Emaar Digital Greens, Tower-B, Unit No.1517,
ofthe laboratory. Golf Course Ext. Road, Sector-61,
sdiction of Jaipur court only. Guru gra m-122011(Ha rya na)

4.
5
6.

@ N




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/FD/02 Report No.: JME/FD/240920013
Name & Address of M/s. Haryana Organics (A Division of Globus Format No.: 7.5 F-02
Unit Spirits Ltd.) Party Reference No. Nil
at Village- Chulkana, Teh- Samalkha,
District- Panipat, Haryana-132101 Reporting Date: 25/09/2024
Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024
Sample Description: FUGITIVE DUST EMISSION Receipt Date: 20/09/2024

General Information
Client Representative (Name & Designation)

Sample collected by
Sampling Location

Latitude

Longitude

Date of Monitoring

Time of Monitoring
Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Ambient Temperature (°C)
Surrounding activity

Purpose of Monitoring
Control measure if Any
Sampling & Analysis Protocol
Sampling Duration

Parameter Required

Mr. Akhil Kumar (GM.HR & ADMIN)
JMELPL Team
Plant Area
29°13'04.30" N
76°59'51.21" E
17/09/2024 to 17/09/2024
14:50 to 18:50 Hrs.
HVS
: JME/HVS/01/01
Calibrated
Clear Sky
32°C
Near Boiler Area & Vehicular Activities
Regulatory Requirement
I1S- 5182
240.0
SPM

TEST RESULTS

S. No. Test Parameters Test Method Results Units

1. SPM 1S:5182 (Part-4) 159.0 pg/m3

**End of Report**

Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
n Emaar Digital Greens, Tower-B, Unit No.1517,
ofthe laboratory. Golf Course Ext. Road, Sector-61,
sdiction of Jaipur court only. Guru gra m-122011(Ha rya na)

4.
5
6.

@ N




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/FD/03 Report No.: JME/FD/240920014
Name & Address of M/s. Haryana Organics (A Division of Globus = Format No.: 7.5 F-02
Unit Spirits Ltd.) Party Reference No. Nil
at Village- Chulkana, Teh- Samalkha,
District- Panipat, Haryana-132101 Reporting Date: 25/09/2024
Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024
Sample Description: FUGITIVE DUST EMISSION Receipt Date: 20/09/2024

General Information
Client Representative (Name & Designation)

Sample collected by
Sampling Location

Latitude

Longitude

Date of Monitoring

Time of Monitoring
Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Ambient Temperature (°C)
Surrounding activity

Purpose of Monitoring
Control measure if Any
Sampling & Analysis Protocol
Sampling Duration

Parameter Required

Mr. Akhil Kumar(GM.HR & ADMIN)
JMELPL Team
Near IMF Botling
29°13'06.93" N
76°59'49.70" E
18/09/2024 to 18/09/2024
09:30 to 13:30 Hrs.
HVS
: JME/HVS/01/02
Calibrated
Clear Sky
28°C
Plant Operation & Vehicular Activities
Regulatory Requirement
I1S- 5182
240.0
SPM

TEST RESULTS

S. No. Test Parameters Test Method Results Units

1. |sPM 1S:5182 (Part-4) 143.0 ng/md

**End of Report**

Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
n Emaar Digital Greens, Tower-B, Unit No.1517,
ofthe laboratory. Golf Course Ext. Road, Sector-61,
sdiction of Jaipur court only. Guru gra m-122011(Ha rya na)

4.
5
6.

@ N




Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/FD/04 Report No.: JME/FD/240920015
Name & Address of M/s. Haryana Organics (A Division of Globus = Format No.: 7.5 F-02
Unit Spirits Ltd.) Party Reference No. Nil
at Village- Chulkana, Teh- Samalkha,
District- Panipat, Haryana-132101 Reporting Date: 25/09/2024
Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024
Sample Description: FUGITIVE DUST EMISSION Receipt Date: 20/09/2024

General Information
Client Representative (Name & Designation)

Sample collected by
Sampling Location

Latitude

Longitude

Date of Monitoring

Time of Monitoring
Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Ambient Temperature (°C)
Surrounding activity

Purpose of Monitoring
Control measure if Any
Sampling & Analysis Protocol
Sampling Duration

Parameter Required

Mr. Akhil Kumar (GM.HR & ADMIN)
JMELPL Team
Near Admin Office
29°13'04.36" N
76°59'48.48" E
18/09/2024 to 18/09/2024
14:00 to 18:00 Hrs.
HVS

: JME/HVS/01/01
Calibrated
Clear Sky
24°C
Plant Operation
Regulatory Requirement
I1S- 5182
240.0
SPM

TEST RESULTS

S. No. Test Parameters Test Method Results Units

1. |sPM 1S:5182 (Part-4) 136.0 pg/m?

**End of Report**

Tested by Checked by Authorized Signatory

Reg. Office & Labh.

424, Ground Floor, Udyog Vihar,

Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office
n Emaar Digital Greens, Tower-B, Unit No.1517,
ofthe laboratory. Golf Course Ext. Road, Sector-61,
sdiction of Jaipur court only. Guru gra m-122011(Ha rya na)

4.
5
6.

@ N
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Screenshot of continuous online monitoring & Nigh Vision Camera Installed
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Photographs of Laboratory at Plant Site(1)
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Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

CiN No_U74Z20HR2011PTC085756

oLAB Pvt LTD.

TEST REPORT

Sample Number: JME/GSL/AN/01

Name & Address of M/s. Haryana Organics (A Division of Globus

Unit Spirits Ltd.)

at Village- Chulkana, Teh- Samalkha,

District- Panipat, Haryana-132101

Sample Description: AMBIENT NOISE LEVEL MONITORING

Client Representative (Name & Designation)
Sample collected by

Sampling Location

Latitude

Longitude

Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Date of Monitoring

Time of Monitoring

Sampling Duration

Ambient Temperature (°C)

Surrounding activity

Sampling & Analysis Protocol

Parameter Required

Report No.: JME/AN/240920007
Format No.: 7.5 F-04

Party Ref. No. Nil

Reporting Date: 25/09/2024

Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024
Receipt Date: 20/09/2024

: Mr. Akhil Kumar (GM.HR & ADMIN)
: JMEPL Team

: Main Gate

: 29°13'11.34" N

1 76° 59’ 46.24" E

: Sound Level Meter

: JME/SLM/01/04

: Calibrated

. Clear Sky

17/09/2024 to 18/09/2024
06:00 AM to 06:00 AM

24 Hrs.

Max 32°C, Min 22°C

Human & Vehicular Activities
1S 9989

As per work order

TEST RESULTS
Test Results dB (A)
S. No. Parameters Test Method Day Time Night Time Unit
(06:00 AM to 10:00 PM) (10:00 PM to 06:00 AM)
1. | Lmax 1S-9989 73.5 65.3 dB(A)
2. | Lmin 1S-9989 53.2 48.0 dB(A)
3. |Leq 1S-9989 62.3 52.8 dB(A)
4. CPCB L'ImItS in dB(A) Leq _ 75 70 dB(A)
(Industrial area)
5. CPCB le!ts in dB(A) Leq _ 65 55 dB(A)
(Commercial area)
CPCB Limits in dB(A) Leq B
6. (Residential area) 55 45 dB(A)
7 CF"CB Limits in dB(A) Leq _ 50 40 dB(A)
(Silence area)

Tested by

***End of Report***

Checked by

se specified s
inferred norimplied.
fthe laboratory

Authorized Signatory

Reg. Office & Labh.
424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)
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CiN No_U74Z20HR2011PTC085756

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/AN/02

Name & Address of M/s. Haryana Organics (A Division of Globus

Unit Spirits Ltd.)

at Village- Chulkana, Teh- Samalkha,

Report No.:
Format No.:
Party Ref. No.
Reporting Date:

JME/AN/240920008
7.5 F-04

Nil

25/09/2024

District- Panipat, Haryana-132101

Sample Description: AMBIENT NOISE LEVEL MONITORING

Client Representative (Name & Designation)
Sample collected by

Sampling Location

Latitude

Longitude

Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Date of Monitoring

Time of Monitoring

Sampling Duration

Ambient Temperature (°C)

Surrounding activity

Sampling & Analysis Protocol

Parameter Required

Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024
Receipt Date: 20/09/2024

Mr. Akhil Kumar (GM.HR & ADMIN)

: JMEPL Team

: Admin Office

1 29°13°04.55" N

1 76°59°48.34" E

: Sound Level Meter
: JME/SLM/01/12

: Calibrated

Clear Sky

17/09/2024 to 18/09/2024
06:00 AM to 06:00 AM
24 Hrs.

Max 32°C, Min 22°C
Plant Operation

1S 9989

As per work order

TC-6821

TEST RESULTS
Test Results dB (A)
S. No. Parameters Test Method Day Time Night Time Unit
(06:00 AM to 10:00 PM) (10:00 PM to 06:00 AM)

1. | Lmax 1S-9989 67.3 59.4 dB(A)
2. |Lmin 1S-9989 53.6 40.5 dB(A)
3. |Leq 1S-9989 56.2 44.6 dB(A)
4. CPCB L_|m|ts in dB(A) Leq _ 75 70 dB(A)

(Industrial area)
5. CPCB le!ts in dB(A) Leq _ 65 55 dB(A)

(Commercial area)

CPCB Limits in dB(A) Leq
6. (Residential area) B 55 45 dB(A)
7 CF_’CB Limits in dB(A) Leq _ 50 40 dB(A)

(Silence area)

***End of Report***
Tested by Checked by Authorized Signatory

all be brought to our

boratory.
se specifie
inferred nor

Reg. Office & Labh.
424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




J M EnviroLas Pvr TD.

CiN No_U74Z20HR2011PTC085756

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/AN/03

Name & Address of
Unit Globus Spirits Ltd.)

M/s. Haryana Organics (A Division of

at Village- Chulkana, Teh- Samalkha,

District- Panipat, Haryana-132101

Sample Description:

Client Representative (Name & Designation)
Sample collected by

Sampling Location

Latitude

Longitude

Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Date of Monitoring

Time of Monitoring

Sampling Duration

Ambient Temperature (°C)

Surrounding activity

Sampling & Analysis Protocol

Parameter Required

AMBIENT NOISE LEVEL MONITORING

Report No.: JME/AN/240920009
Format No.: 7.5 F-04

Party Ref. No. Nil

Reporting Date: 25/09/2024

Analysis Completion Date: 25/09/2024

20/09/2024
20/09/2024

Analysis Start Date:
Receipt Date:

Mr. Akhil Kumar (GM.HR & ADMIN)

. JMEPL Team

IMFL Bottling

: 29°13°06.96" N

: 76° 59’ 49.55" E

: Sound Level Meter
: JME/SLM/01/04

: Calibrated

Clear Sky

18/09/2024 to 19/09/2024

06:00 AM to 06:00 AM

24 Hrs.

Max 33°C, Min 23°C

Plant Operation & Vehicular Activities
IS 9989

As per work order

TEST RESULTS
Test Results dB (A)
S. No. Parameters Test Method Day Time Night Time Unit
(06:00 AM to 10:00 PM) (10:00 PM to 06:00 AM)
1. | Lmax 1S-9989 75.3 68.5 dB(A)
2. |Lmin 1S-9989 67.4 58.3 dB(A)
3. |Leq 1S-9989 721 63.0 dB(A)
4. CPCB L_|m|ts in dB(A) Leq _ 75 70 dB(A)
(Industrial area)
5. CPCB le!ts in dB(A) Leq _ 65 55 dB(A)
(Commercial area)
CPCB Limits in dB(A) Leq
6. (Residential area) B 55 45 dB(A)
7 CF"CB Limits in dB(A) Leq _ 50 40 dB(A)
(Silence area)

***End of Report***

Tested by

all be brought to our

boratory.
se specifie
inferred nor

Checked by

Authorized Signatory

Reg. Office & Labh.
424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




oLAB Pvt LTp.

CiN No_U74Z20HR2011PTC085756

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

Sample Number: JME/GSL/AN/04

Name & Address of

Unit Spirits Ltd.)

at Village- Chulkana, Teh- Samalkha,

District- Panipat, Haryana-132101

Sample Description:

Client Representative (Name & Designation)
Sample collected by

Sampling Location

Latitude

Longitude

Instrument used

Instrument code

Instrument calibration status
Meteorological condition during monitoring
Date of Monitoring

Time of Monitoring

Sampling Duration

Ambient Temperature (°C)

Surrounding activity

Sampling & Analysis Protocol

Parameter Required

M/s. Haryana Organics (A Division of Globus

AMBIENT NOISE LEVEL MONITORING

TC-6821

Report No.: JME/AN/240229010
Format No.: 7.5 F-04

Party Ref. No. Nil

Reporting Date: 25/09/2024

Analysis Completion Date: 25/09/2024
Analysis Start Date: 20/09/2024
Receipt Date: 20/09/2024

Mr. Akhil Kumar (GM.HR & ADMIN)

: JMEPL Team

Plant Area

1 29°13°04.51" N

: 76° 59’ 51.56" E

: Sound Level Meter
: JME/SLM/01/12

: Calibrated

Clear Sky

18/09/2024 to 19/09/2024

06:00 AM to 06:00 AM

24 Hrs.

Max 33°C, Min 23°C

Plant Operation & Vehicular Activities
1S 9989

As per work order

TEST RESULTS
Test Results dB (A)
S. No. Parameters Test Method Day Time Night Time Unit
(06:00 AM to 10:00 PM) (10:00 PM to 06:00 AM)
1. | Lmax 1S-9989 72.5 66.7 dB(A)
2. |Lmin 1S-9989 52.8 45.7 dB(A)
3. |Leq 1S-9989 59.9 55.1 dB(A)
4. CPCB L_|m|ts in dB(A) Leq _ 75 70 dB(A)
(Industrial area)
5. CPCB le!ts in dB(A) Leq _ 65 55 dB(A)
(Commercial area)
CPCB Limits in dB(A) Leq
6. (Residential area) B 55 45 dB(A)
7 CF_’CB Limits in dB(A) Leq _ 50 40 dB(A)
(Silence area)

***End of Report***

Tested by

all be brought to our

boratory.
se specifie
inferred nor

Checked by

Authorized Signatory

Reg. Office & Labh.
424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)




Sample Number:

Name & Address of
Unit Spirits Ltd.)
at Village- Chulkana, Teh- Samalkha,

Approved from MoEF&CC & Certified - ISO 9001:2015, I1SO 14001:2015, ISO 45001:2018

TEST REPORT

JME/GSL/PS/01

District- Panipat, Haryana-132101

M/s. Haryana Organics (A Division of Globus

Report No.: JME/PS/240920011
Format No.: 7.5 F-04

Party Ref. No. Nil

Reporting Date: 25/09/2024

Analysis Completion Date: 25/09/2024

Analysis Start Date: 20/09/2024
Sample Description: SOURCE NOISE LEVEL- DG Set Receipt Date: 20/09/2024

Client Representative (Name & Designation) Mr. Akhil Kumar (GM.HR & ADMIN)

Sample collected by JMEPL Team

Sampling Location DG Set 380 KVA

Latitude : 29°13°03.78" N

Longitude . 76°59°51.34" E

Date of Monitoring 1 17/09/2024

Time of Monitoring : 09:30 hrs to 10:00 hrs

Instrument used : Sound Level Meter

Instrument code : JME/SLM/01/31

Instrument calibration status : Calibrated

Meteorological condition during monitoring Clear Sky

Ambient Temperature (°C) Max 30°C, Min 28°C

Surrounding activity DG Set Operation

Purpose of Monitoring Regulatory Requirement

Control Measure if any Acoustic Enclosure

Sampling & Analysis Protocol IS 4758

Actual duration of Monitoring, (minutes) 30 minutes

Parameter Required As per work order

TEST RESULTS
S. No. Parameters Test Method Results Units

1. Leq (Open Acoustic Enclosure) 1S-4758 100.3 dB(A)
2. Leq (Close Acoustic Enclosure) 1S-4758 72.5 dB(A)
3. Insertion Loss -- 28.3 dB(A)

4.
5
6.

~

Note: Acoustic enclosure shall be designed for minimum 25 bd (A) insertion loss under Environment (Protection) act, 1986

***End of Report***

Tested by

ofthe laboratory.
sdiction of Jaipur court only.

Authorized Signatory
Reg. Office & Labh.
424, Ground Floor, Udyog Vihar,
Phase-IV, Gurugram-122015 (Haryana)

E-mail: jmenvirolab@hotmail.com | www.jmenvironet.org

Corporate Office

Emaar Digital Greens, Tower-B, Unit No.1517,
Golf Course Ext. Road, Sector-61,
Gurugram-122011(Haryana)
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Annexure 24

The photographs showing CER Activities:

Eye checkup camp in Chulkana

Digital Literacy Training in Chulkana and Kiwana
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Sanitary Pad Awareness

Soft Skills and Computer Training in Chulakan School
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5/31/24, 11:42 PM

Home Page

Your (Environment Clearance) applicatio has%een Submitted with following details

Proposal No

Compliance ID

Compliance Number(For Tracking)
Reporting Year

Reporting Period

Submission Date

IRO Name

IRO Email

State

IRO Office Address

IA/HR/IND2/408610/2022
29177209
EC/COMPLIANCE/29177209/2024
2024

01 Jun(01 Oct - 31 Mar)
31-05-2024

Santosh Tiwari

bh158@ifs.nic.in

HARYANA

Integrated Regional Offices, Chandigarh

Note:- SMS and E-Mail has been sent to Santosh Tiwari, HARYANA with Notification to Project Proponent.

https://parivesh.nic.in/compliance/api/showData

311
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HO- Samalkha <hosamalkha@globusgroup.in>

Globus Spirits

Submission of Environmental Statement Report (Form-V) for FY 2023-24.

2 messages

HO- Samalkha <hosamalkha@globusgroup.in> Sat, Sep 28, 2024 at 5:34 PM
To: Member Secretary <hspcbms@gmail.com>

Respected Sir,

With reference to the above-mentioned subject and the Environmental Clearance letter obtained (EC23A022HR195384, F. NO. J-11011/714/2009 -
IA 1l (1) dated 03/04/2023) for our project, M/s Haryana Organics (A Division of Globus Spirits Ltd.) Distillery (Molasses/Grain/Yeast-based) Plant
located in Village Chulkana, Tehsil Samalkha, District Panipat, Haryana, we are pleased to submit the Environmental Statement Report in Form-V for
the financial year April 2023 to March 2024, in compliance with the statutory requirements.

Thank you for your kind consideration.

Yours sincerely,
For M/s Haryana Organics (A Division of Globus Spirits Ltd.)

Abhimanyu

Haryana Organics,

A Unit of Globus Spirits Limited

4 K.M. Chulkana Road, Samalkha-132101
Panipat, Haryana

0180-2570122

Cell: 9992600869

E: hosamalkha@globusgroup.in

W: http://www.globusspirits.com

@ ESR FY 2023-24_Haryana Organics, Samalkha.pdf
826K

HO- Samalkha <hosamalkha@globusgroup.in> Sat, Sep 28, 2024 at 5:38 PM
To: Mahendra Pratap Singh <mpsingh@globusgroup.in>
Cc: Akhil Kumar <akhilk@globusgroup.in>, Hariraj Singh <hariraj@globusgroup.in>

R/Sir.
Please see the Environment Statement Report in Form-V for the FY 2023-24 sent to The Member
Secretary, HSPCB.

Regards,

Abhimanyu

https://mail.google.com/mail/u/0/?ik=49a47c04f3&view=pt&search=all&permthid=thread-a:r22459492351722473&simpl=msg-a:r58595651405414600... 1/2


mailto:hosamalkha@globusgroup.in
http://www.globusspirits.com/
http://www.globusspirits.com/
https://mail.google.com/mail/u/0/?ui=2&ik=49a47c04f3&view=att&th=1923884af0c7d2b2&attid=0.1&disp=attd&realattid=f_m1m3oc8k0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=49a47c04f3&view=att&th=1923884af0c7d2b2&attid=0.1&disp=attd&realattid=f_m1m3oc8k0&safe=1&zw
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Haryana Organics, 1 031
A Unit of Globus Spirits Limited

4 K.M. Chulkana Road, Samalkha-132101

Panipat, Haryana

0180-2570122

Cell: 9992600869

E: hosamalkha@globusgroup.in

W: http://www.globusspirits.com

[Quoted text hidden]

@ ESR FY 2023-24_Haryana Organics, Samalkha.pdf
826K
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Udipto Sarmah

From: Udipto Sarmah

Sent: 16 January 2025 14:19

To: hspcb@hry.nic.in; hspcbms@gmail.com; hspcbngtcell@gmail.com;
rkhuranalegal@gmail.com

Cc: judicial-ngt@gov.in; Abhay Chattopadhyay

Subject: Service of Action Taken Report | OA No. 111 of 2024 | Ramesh Kumar v. Haryana
Organic (A unit of Globus Spirits Limited)

Dear Sir,

Please find attached the Action Taken Report to be filed on behalf of Haryana Organic (Respondent No. 1) in Ramesh
Kumar v. Haryana Organic (A unit of Globus Spirits Limited) OA No. 111 of 2024 before the Hon’ble National Green Tribunal.

ATR in OA No. 111 of 2024 (Filing Sef).pdf

Regards

Udipto Koushik Sarmah | Associate

ECONOMIC
ELP LAWS
PRACTICE VEARS

NEW DELHI

Gopal Das Bhawan | 16th Floor |28, Barakhamba Road | New Delhi 110 001 | India
NOIDA

9th Floor | Berger Tower | Sector 16 B | Noida | Uttar Pradesh 201301 | India

T: +91 11143548407

M: +91 6290503564

www.elplaw.in

MUMBAI | DELHI NCR | PUNE | AHMEDABAD | BENGALURU | CHENNAI | GIFT CITY

Disclaimer: The contents of this message may be legally privileged and confidential, for the use of the intended recipient(s) only. 1t should not be
read, copied and used by anyone other than the intended recipient(s). If you bave received this message in error, please preserve its confidentiality,
delete the message from any/ all computers and notify the sender immediately by sending a reply email. Thank yon.
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